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[Shri Devendra Nath Dwivedi] 

I would urge upon Mr. George Fer-
nandes to resign if he has a modicum of 
decency. I would also request the Prime 
Minister to demand the resignation of 
Mr. George Fernandes if he has any self-
respect. 

DISCUSSION ON THE WORKING OF 
THE MINISTRY OF ENERGY 

SHRI BIP1NPAL DAS (Assam): Sir, 
the Ministry of Energy deals with two 
subjects, namely, coal and power. I have 
gone through the reports, for whatever 
worth these reports are. Generally, I do 
not like these reports of various 
Ministries, because they do not indicate 
any direction in which the Government is 
moving or the country is to move. These 
reports are only some collections of 
statistics—nothing more than that. 
Anyway I have gone through them and I 
will point out certain facts which I have 
picked ]XP from these reports. 

Take, for example, production of coal. 
In the first 11 months of 1977-78 the 
production was 90.64 million tonnes. 
During the first eleven months of 1978-
79 the figure is 90.76 million tonnes. 
Thus, there is no progress at all so far as 
production of coal is concerned, as 
compared to the last year. 

Now, the despatches. In the first 11 
months of 1977-78 the figure was 90.32 
million tonnes. For the H months of 
1978-79 the figure is 86.74 million 
tonnes. There is thus a fall in despatches. 

What about pit-head stocks? Stocks at 
every pit-head have gone up. In April 
1979 the stocks were 14.06' million 
tonnes. This figure includes coal for 
Railways, coal for thermal power, coal of 
metallurgical grade for steel plants, and 
so on. But this indicates that pithead 
stocks are mounting and the movement of 
coal has slowed down. Sir, this is the 
point to which I want 1o draw the 
attention of the Minister. 
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Now, take demand and production. 
Demand and production, so far, do not 
indicate any progress. The progress is 
not encouraging at all. But they have 
projected a production in 1982-83 at 
160.05 million tonnes and the demand 
they have projected at 150.50 million 
tonnes. I do not know the basis of this 
calculation. But if we take into account 
the progress made so far, it does not 
inspire any confidence. 

Between 1974-75 and 1978-79 about 
27.47 lakh tonnes of furnance oil valued 
at Rs. 183.93 crores have been saved 
through substitution of coal. Kow that is 
also held up. The reason given is that 
railway transport is responsible for that, 
or it is something like that. But the fact is 
that saving of furnace oil has been held 
up at the moment. 

Now the financial position of coal 
India Limited. It continues to incur 
lasses. I will come to this later on. 

The reserve of coal is 83,600 million 
tonnes and the reserve of lignite is 2,100 
million tonnes. That is good, reserve. 
Another 27,000 million tonnes of reserve 
have been assessed or estimated, if the 
seam thickness^ is extended to 0.5 meter 
and the depth upto 1,200 meters. But for 
greater depth exploration, you will 
require deeper mining technology and 
that has not been evolved up till now. For 
this reason perhaps there is this talk of 
import of coking coal. As a matter of 
fact, the Steel Minister was in trouble the 
other day at the Janata Party meeting 
when he said thai coking coal should be 
imported There was a lot of trouble the 
other day. If so much stock is there ai 
reserves, I do not understand why they 
are talking of importing coking coal at 
all. Now, of course, the] have taken up 
more projects for development  of   coal  
further. 
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Now, the coal distribution problem. 
The daily average loading given in the 
report is a little misleading. The daily 
average loading of wagons at 7600 is the 
lowest this year during the last four years. 
It was 8380 in 1977-78, 8167 in 1976-77 
and 7960 in 1975-76. There is a little 
movement of coal by coastal shipping. It 
is subsidised of course from the excise 
duty levied on coal. But that will not 
make up the deficit. By road and ship, 30 
m.t. in 1978-79 was moved, and in 1977-
78 it was 29 m.t. But this is unlikely to 
pick up because of price hike of diesel. 
This will not help us very much. Unless 
35 to 40 per cent increase takes place in 
loading, even 98 m.t. against the target of 
106 m.t. is not likely to be lifted to the 
consuming centres. This is my 
calculation. 

Now, the coking coal requirement for 
steel plants is estimated at 16.68 a.t, 
against which the supply up to the end of 
December 1978 was about 10.34 m.t. The 
trouble is bottleneck in transport. 
Bottlenecks in transport of coal to steel 
plants and power stations are causing 
serious concern to everybody. Coking 
coal shortage has compelled steel plants 
to cut down production and conserve 
coking coal. This is the result of lack of 
supply to the steel plants. Power stations, 
of course, have shown some increase. I do 
not understand it . They have eaid that the 
Central Electricity Authority's assessment 
of coal requirement for 1978-79 is 32.96 
m.t. and pespatches up to December 
33.50 m.t. I doubt it. I question this figure 
as given in the report. I doubt it ex-
tremely. If these figures were true, why 
this power crisis? 

Now I come to coal prices. Since 1975, 
when partial price increase was 
announced, the prices of inputs like 
cement, steel, power and explosives used 
by coal companies have      gone 

up manifold. The Companys' cumulative 
losses are Rs. 380 to Rs. 39» crores. The 
price formula does not take into account 
the depreciation and return on 
investment. The latest estimate of pithead 
cost is Rs. 65 per tonne, whereas the 
price per tonne is Rs. 64 at the pithead. 
Therefore, these problems arise. There 
was the Baveja Committee which re-
commended a moratorium for five years 
to be given to companies on interest and 
loan repayments. What has happened to 
those recommendations, we do not know. 

Now, Sir,  a few     remarks     about 
power. Again, the figurea are conflicting.    
I do not know why.      For example, the 
total installed capacity today is reported 
to be 29.000MW.    In 1982-83, the total 
has been estimated to come  upto 
between  41,000       and 42.000MW.    
That is the     assessment. The Hon.  
Minister     announced      on April 28,  
1979, that additional power to the extent 
of 40,000MW will     be produced  in ten 
years.    This is      a very  tall     promise 
and  it     inspires people.    But I do not 
believe it.    On what basis has he made 
his calculation?     This is the position 
about installed  capacity  today.    But 
here    I would like to make a mention 
about hydle power assessment.    
Particularly the assessment for the North 
Eastern region.    The hydle potential of 
the  entire North Eastern region,  i.e. 
Assam, Meghalaya, Arunachal,  Naga-
land,  Tripura,      Manipur   and   Mizo-
ram,     has     been     assessed    to    be 
12,000MW.    I repeat that it is       an 
expert     opinion  and  I  can  produce 
papers.    But the figures of our Gov-
ernment are that in the North Eastern     
region,  they hope to  have  an installed 
capacity of 401 MW only by 1982-83.    
My     friend,     Dinesh     Go-swami, 
spoke at length on this the other day.      
In spite of that,      the report  says  that  
by  1982-83,       they want to develop    
only to the extent of 401 MW.    This is 
the isad    situation.    This is the kind of 
treatment that the Government is giving 
to the North Eastern Region. 



229     Discussion on working             [ 8 MAY 1979 ]        of Min. of Energy 230 

The additional capacity installed in the 
year 1973-79 is 3022 MW. Ii falls short 
of the target already fixed by 835 MW. 
This is another fact which does not 
inspire confidence. The actual capacity 
installed is 3022 MW and there is a 
shortfall of 835 MW. The Minister says 
that we shall have another 40,000 MW in 
another ten years. How can we believe 
the statistics given by the Ministry? 

There are several sources of power 
development. Of course, while deciding 
on sources and making arrangements 
jfoir development of the sources, we will 
have to take into consideration the 
availability of physical resources, 
geographical distribution and economic 
viability. Mainly, our sources are coal 
and hydro »p till now. The installed 
capacity of hydro in March, 1978 was 
10,000 M.W. It has contributed 38,000 
million KWH. That is 41.2 per cent of 
the overall power generation and the 
contribution from the thermal side is 56.4 
per cent. The contribution from 
Taraporee is 2.4 per cent. The installed 
capacity or planned capacity is 640 MW 
in RAPS and Tarapore,  both taken 
together. 

All the thermal sources taken together 
use 29.8 million tonnes of coal for power 
generation. This consumption was 
expected to rise to 31 million tonnes in 
1378-79. Lignite is also used. The 
geological surveys indicate large oil and 
gas potential in tbe country. But the 
proved reserves are small. In 1977, 
proved and indicated balance of 
recoverable reserves of oil was 303 
million tonnes and the indicated reserves 
of gas were 230 billion cubic metres. And 
the total indigenous production in 1977 
was 10.19 million tonnes of oil and 2,726 
million cubic metres of gas. And that 
indicates how slow is the progress. 
Extremely slow is the progress. At least, 
this resource has not been fully exploited 
or adequate progress has not been made 
in that direction. 

So far as hydro power is concerned, 
according to the survey of 1960, the 
potential was 40,000 MW. Subsequent 
studies and investigations indicate that 
the potential may be higher. But, again, I 
will point out that these surveys and 
investigations have been concentrated 
mainly in the Northern region or the 
Southern region or the Western region, 
but nothing has been done in the North-
Eastern region at all so far as the 
investigation in concerned. And that is a 
very important point which the Minister, 
I think, will take note of. 

Sir, a quick assessment by the Central 
Electric Authority indicates the hydro 
potential to be 76,200 million KW at 60 
per cent load factor. This is again from 
different regions. In the Northern region, 
it is encouraging; in the Eastern region, it 
is encouraging; in the Western region, of 
course, the hydel potential is not there 
and so, it is not encouraging there. In the 
Southern region, it is encouraging. But 
again, in the North-Eastern region, the 
assessment made is not encouraging at 
all. The hydel potential assessed today is 
76,200 MW. And the potential developed 
so far is 7,613 MW, and the potential 
under development is 5,190.95 MW. So, 
the potential developed and the potential 
under development, both together will be 
12,804 MW only out of a total assessment 
of 76,200 MW made by the Central 
Electric  Authority. 

Sir, let us come to the nuclear situation. 
We have only one completed nuclear 
power station at Tarapur. And the 
Tarapur atomic power station was 
installed in 1969. One unit of the 
Rajasthan atomic power station is 
complete and the other is under 
construction. The Madras atomic power 
station and the Narora atomie power 
station are not yet complete. The Tarapur 
power station is in trouble and everybody 
knows it. Everybody knows that the 
Tarapur power station is in trouble 
because of the American  attitude.    I  do 
not  know 
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[Shri Bipinpal Das] 
what they are going to do. Now the news 
has come that the Madras plant is in 
trouble because the French Government 
is also adopting a similar attitude as the 
United States Government. Sir, you 
remember that in this House, we weite 
shouting and shouting that the 
Government must think of substitute 
fuels and that we must not depend all the 
time on foreign countries' supply. And. 
here is the problem. Tarapur is already 
there; it is one headache. Now there is 
another headache regarding the Madras 
plant. 

Sir, I now come to the solar energy. 
Solar energy is very important. As a 
matter of fact, Sir, all energy arises from 
the isun. No kind of energy is there which 
is not ultimately derived from the sun. 
But still, directly from the sun, we can 
derive energy. Sunshine is abundant in 
this country. And, Sir, some work has 
been done, some research has been 
carried on by the universities, the research 
institutions and so on, and I do not go into 
that. And I do not want to repeat what has 
been given already. But I want to point 
out that apart from what you have 
reported in this document regarding 
tapping the solar energy, you have not 
laid adequate emphasis on solar pumpset 
and the solar basket. Of these two items, 
the solar basket has not been mentioned at 
alL The sun basket, as it is called, is 
capable of cooking rice in ten minutes 
and chicken in 20 minutes, and it will cost 
only Rs. 45. This is the report from the 
West. But there is no mention at all about 
that in your report. So far as solar 
pumpset is concerned, some 
demonstration was made at Bhubaneswar 
and Hyderabad. Some proto-types of this 
particular solar pumpset are currently 
manufactured by the Solar Electric 
International Limited based on the Isle of 
Man in the USA and it follows the prin-
ciple of conversion of energy through 
photo-voltaic     cells.    This    can    be 

used for lift-irrigation purposes and it can 
generate energy upto 250 Watts which is 
one third of the horse power. Solar 
energy can also be used for solar water 
heaters which have become popular in the 
households of the United States of 
America. And a 10 KW system can 3 P.M. 
be used for village electrification. Now, 
some eHwte are being made in the U.S.A. 
to develop 5 M.W. system out of the solar 
energy, but several difficulties have been 
encountered. 

Now, they have also mentioned 
something about the bio-gas. I am not 
going into that, the gobar gas plants and 
that kind of a thing, which can be run 
with organic waste like animal dung, 
vegetable waste, human night soil, and so 
on. I do not want to go into that. But up 
till now only small plants for family use 
have 'been manufactured. For achieving 
economy and also to accelerate and 
maximise development of the bio-gas 
potential large-sized plants are essential 
for a whole village or a community, and 
this is not impossible. It is possible. I do 
not know whether any investigation or 
research is going on in this direction. 

Then, there is the geo-thermal ener 
gy which is derived from hot springs 
and in our country the Pugha valley 
in Ladakh and the Parbati valley in 
Himachal are more pronounced in the 
availability  of hot     springs. But 
enough energy has not yet been de-
veloped out of it. In fact, no energy has 
practically  been  developed. 

Now, so far as the tidal power is 
concerned, nothing has been done. 
(Interruptions). Do not De impatient. 
I will come to that. In the case of tidal 
power some investigation has been 
carried on, but nothing much has come 
out of it. It is reported that the tidal 
power can be developed in the Gulf 
of    Kutch and     the      Gull     of 
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Cambay and also in the Sunderbans . area 
of West Bengal but nothing particular has 
been developed in this field. Perhaps it is 
because of the high initial cost and other 
technical and economic problems. 

Now the wind power for the vast area, 
according to the Report, of our country 
cannot be harnessed for the production of 
electricity. But there are some places 
where it can be done and an integrated 
rural development project is in progress, 
particularly in U.P, in collaboration with 
the Netherlands. 

Sir, one thing they have not mentioned 
in their report. I do not know whether the 
Ministry of Energy has come across this 
idea, which is called the OTEC, which 
means the Ocean Thermal Energy 
Conversion. The principle of OTEC is 
utilisation of the difference in temperature 
at the surface of the ocean water and the 
temperature at a depth of 900 metres. The 
surface temperature varies from 27 °C to 
29 °C and at the depth of 900 metres it 
varies from 4.5°C to 7.2°C. This 
difference in temperature has been utilised 
in the U. S. A. to produce energy and this 
is what is called the Ocean Thermal 
Energy Conversion and this has not been 
mentioned at all here. I do not know 
whether the Ministry of Energy will take 
this into consideration and see that some 
research is encouraged in this direction 
because it is a 24-hour a day source of | 
energy. 

Mr. Ramachandran, again you are not 
listening to me. 

This is what is called OTEC. It is a 
24-hour a day source of energy. It does 
not depend upon night or day, or 
morning or evening. This is the 
importance about OTEC, and of all the 
oceanic sources of energy, OTEC has a 
great overall potential. 

Now, in the direction of rural elec-
Irification some progress has been made 
but not enough. Much more progress 
should have been m^de in the direction  
of rural electrification. 

Now, I come to power crisis. After 
having made my comments on the Report 
of the Ministry, let me come to power 
crisis. The worst example of power crisis 
in the country is what is happening today 
in West Bengal. Sir, I was in Calcutta for 
two days, just to experience for myself 
what was happening. Horrible. Calcutta 
has become a hell. Even the last evening's 
report is that it has not improved. Sir, the 
worst manifestation of this crisis in West 
Bengal is that the Government granted a 
six-day holiday to industries, asked the 
industries to remain shut down for six 
days, because they could not supply 
power. 

Have you heard of it? West Bengal 
Government itself is doing that. With a 
drastic power cut, industrial activity is 
practically paralysed and other consumers 
are suffering hell. It is not only in Bengal, 
mind you. Don'it imagine that it is only in 
Bengal. It is happening in Bihar, in 
Madhya Pradesh, Rajasthan, Karnataka, 
Tamil Nadu and Assam. There also, 
power cuts have been imposed. So the 
power cuts are almost everywhere but 
Bengal has been the worst-affected. 

Every year, there is a shortfall in the 
generating' capacity. There is low 
utilisation of the capacity. Heavy loss in 
transmission and distribution, non-
utlisation of capacity, poor maintenance 
and frequent breakdowns are some of the 
causes why this crisis in Bengal has 
developed and also in the eastern region 
as a whole. 

Sir, last year, power generation in-
creased by only two per cent in the entire 
eastern region whereas in the rest of the 
country, it was 13 per cent. How. do you 
explain this? Sir, in the West Bengal State 
Electricity Board, there is not a single 
member who can be really called a power 
expert or a power engineer. There is none. 
All generalists and bureaucrats are domi-
nating the entire Electricity    Board. 
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[Shn Bipinpal Das] 
They know nothing. There is complete 
mismanagement. And this is another 
reason why there is no improvement. 
Apart from that, there is political 
interference and union rivalries. These are 
the various reasons. 

Now, Sir, I will summarise. The basic 
causes of the West Bengal crisis are, 
according to me, five. Complete 
mismanagement by the Government, 
complete mismanagement by the elec-
tricity board, extremely bad main-
tenance—rather no maintenance at all—, 
political interference and rivalry among 
the unions and the Board itself being 
dominated by the bureaucrats with hardly 
anybody who can be called an engineer or 
an electricity expert, are the causes. 

Sir, about Maharashtra, he has men-
tioned.    In Gujarat  also,  they     are 
suffering from coal shortage.    These 
things    are    happening    everywhere. 
Several other States are having    the power 
crisis although it may not be to the extent 
West Bengal is having. One of the reasons 
advanced is that there is wagons shortage.    
According to the Energy Minister 
himself—if I can quote him—the gap 
between the demand and supply of wagons 
is 1200 per  day.    They themselves  said    
it. So, don't try to defend the Railway 
Minister here.   In the Calling Attention he 
tried to defend the   Railway Minister.    
But he himself said    that the gap between 
the demand and supply of wagons per day 
is 1200.   I do not know how you are going 
to solve this problem.   That means there is 
a wide gap in planning for the wagons 
availability and    wagons    movement. 
That    means    lack of    co-ordination 
between the two Ministries, the Railways 
and (the Energy Ministry. That is the only 
explanation that we can have.    So, there is 
a shortfall in plan targets.    That has 
become a regular feature now in every 
plan. 

I would like to point out to the Minister 
that more dependence on hydel power is 
not desirable because of its dependence 
on monsoons. Coal 

supply has become highly irregular and 
undependable. The high ash content also is 
creating a serious problem in some thermal 
plants. Switchover from coal to fuel oil is 
unthinkable because of pricehike again. So, 
a permanent solution lies on utilisation of 
the optimum capacity. The State Electricity 
Boards must be thoroughly re-vamped and 
reorganised and experts must be placed 
there and its working should be 
streamlined. Sir, the Electricity Act of 1948 
stipulated that the Board should be 
managed by professionals. It has said that it 
should be manned by power engineers and 
run on quasicommercial lines, invested  
with  wide  powers. 

Sir,    the     Administrative Reforms 
Commission made  a recommendation that 
experienced    power     generation and    
distribution      engineers      alont should be 
appointed to the Electricity Boards. The 
recommendation of    th« Administrative 
Reforms     Commission on the one hand 
and the requirements of the Electricity Act, 
1948    on   hte other, both have been 
ignored everywhere.    Have      you done 
something about it?  Have you  instructed     
the State Governments about them? Have 
you called a conference of the    concerned 
people? There should be standing    
instructions to the    Electricity )   Boards. 
If (these are not done, I do not know how 
things will progress. Most of the State 
Electricity Boards    are forced to supply 
power at rates which have absolutely no 
relation to     the cost of generation, and 
without subsidy from the    State    
Governments. I warn:   the West Bengal 
crisis    must be taken as a lesson by    
everybody in the country, by all the States    
in the country.    If sufficient  and    ade-
quate steps are not taken from now 
onwards, right from now, some other States 
will also face the same crisis as West 
Bengal is facing now. 

Sir, regarding the atomic powet 
plantp. one point I would like to men-
tion and that is, there is an escalation 
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of cost in all the atomic power pro-it jects, 
not in one, but in all of ithem. There is cost 
escalation in the Rajas-than Atomic Power 
Station, first unit and second unit; first and 
second units of the Madras Plant; both units 
of the Narora plant, in the Tarapur Plant, in 
the Tuticorin Heavy Water Plant, in the 
Talcher Heavy Waiter Plant, in the Baroda 
and Kota plants, in the Fast Breeder Test 
Reacter Project in Madras, in the Radio 
Metallurgy Laboratory at Kalpakkam and in 
the Radio Chemistry Laboratory at 
Kalpakkam. Everywhere the cost has been 
revised substantially. Why? The reasons are: 
The cost of equipment has gone up. Then, 
there are changes and modifications in the 
plants on the advice of the collaborators. 
And that is why the cost has gone up. All 
along ithe line, the cost assessment has been 
revised of the atomic power plants. The cost 
of equipments has gone up— I can 
understand that. But what about the changes 
and modifications done on the advice of the 
collaborators? That means, the whole thing 
was not properly planned in the beginning 
itself. There was no imaginative planning; 
there was unimaginative planning. Or the 
collaborators are trying to play politics; they 
are trying to have more profits. Once the 
plant construction starts, they come and 
suggest this and that; they say, do noit do 
this, do that. And you are compelled to do it. 
This is the game played by the 
collaborators, and the entire cost has gone 
up. This is very bad, this is  very 
unfortunate. 

I now come to the question of policy. I 
am sorry that nothing definite has been 
mentioned in the report about the Energy 
Policy. Sir, may I read out a very 
interesting thing? 

"The policy as accepted by Gov-
ernment in May, 1978 envisages: — 

(i) Coal as the principal source of 
energy to the extent practicable and 
economic; 

(ii)  Achieving self-reliance    in 
oil  to the  extent   possible     by 

maximising indigenous productioa 
and reducing imports and con-
sumption; 

(iii) Conservation of energy and 
energy resources; 

(iV) Priority for meeting rural 
energy needs; 

(v) Research and development 
activities to develop new sources of 
energy; and 

(vi) Adequate monitoring of 
implementation of the energy policy 
and its review frequently." 

This is the policy statement of the 
Janata Government in regard to energy. 
With all respect to you, Mr. 
Ramachandran, and to your Government, 
my son who is a student of the 12th class, 
can also write down these sentences. If a 
school boy can write down these few 
sentences, is it any policy? And there is 
no mention of hydel power at all hi this 
policy formulation. These few sentences 
can be written by anybody. It does not 
require the exercise of any knowledge. 
This is a sad coxft-mentary on the 
performance of the Janata Government. 

Then, Sir, about the recent oil price 
hike, what is the reaction of the 
Government? The reaction was 
shown by the Finance Minister by 
raising the excise duty. That wae 
the reaction. In 1973-74 We raised 
the price of oil and for same time 
the consumption went down and then 
again it picked up. So, excise duty 
and price hike on petrol and petro 
leum products are no deterrent. So, 
this simplistic step again he has taken 
and this will not help. We did it in 
1974 and they have done it again. 
This   will  not     help. High-speed 
diesel is needed for transport and 
transport is the biggest bottleneck 
today in   the  country. Therefore, 
ultimately price hike will not help the 
economy as a whole. 

Substantial  saving  in    high-speed 
diesel can be achieved by introducing 
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the latest gadgets.     Please note that 
substantial   savings     in   high    speed 
diesei can be achieved by introduc 
ing   the  latest  gadgets,   like     micro 
electronic chips  to  ensure controlled 
fuel  injection  and   optimum  fuel-air 
mixture.     This has been experiment 
ed, this has    been   done    elsewhere. 
I do not know why we are not trying 
all these things.      There is a strong 
case for making the above mandatory 
for    all    vehicles    using    high-speed 
diesei.      Import   of technology     for 
manufacturing      high      performance 
engines is also necessary.     The Heavy 
Industry Department  claims that the 
use of modern high performance car 
engine can reduce petrol consumption 
by one-third. Why not you try that 
also?  Why not you     do    something 
about  it? Practically,    no    research 
has    so far    been    done    to    deve 
lop  introduction     of     alcohol-petrol 
mixture  as  a  fuel for     automobiles. 
Alcohol to be mixed with petrol should 
not   be produced    from maize    and 
sugarcane because that will be very 
costly.     The price will be very high. 
Therefore, it must be produced from 
molasses and that will bring the cost 
to 60 paise per litre.     This has been 
done in other countries.    We should 
try it here also.   There are large new 
reserves of off-shore natural gas, but 
not much has been   done for its use 
as a source of energy.     This may be 
used  as  a substitute for coking coal 
for steel plants.     The biggest failure 
so far is in the field of domestic fuel. 
Soft  coke  can be  a   good   substitute 
for kerosene  and  cooking  gas.    Sir, 
this is a very sensitive    proposition, 
but  this   may  be  examined. The 
pricing policy has been not to encourage 
substitution by soft coke. I agree, because 
in terms of calorific value the cooking gas 
is the cheapest, kerosene is the next and the 
soft coke is most expensive. That is true. 
But the price range could be reversed by 
making soft coke the cheapest by raising 
the cost of cooking gas and kerosene. This 
is also subject to the condition that soft 
coke is made available in plenty. I have 
made a sensitive proposition, but then this 
may be. 

examined in the interest of the overall 
energy picture of the country today. 

Sir, newly perfected smokeless coal is 
costilier than soft coke. The success of the 
R & D is in designing a new kerosene 
stove which saves fuel by 25 per cent. 
Now it is proposed to reserve the new 
kerosene stove for the small scale sector. I 
would ask Mr. Ramachandran to ask the 
Industry Minister not to reserve the new 
stove for the small scale sector. The cost 
will go up. Therefore, it should be kept in 
the medium sector. These are certain 
things which I place before the house. 

(Time bell rings) 

Now, since you have rung the bell, I 
am going to conclude. Regarding the use 
of coal, though it is available in 
abundance, it is restricted by 
environmental considerations. Until 
economically viable methods are 
developed for making coal a clean and 
versatile fuel, we cannot depend too 
much on coal. 

Now, I come to the associated gas 
which comes out with oil. Sir, whether 
you have visited my State I do not know, 
but if you visit my State you will see in 
the entire oil fields of Assam that 
associated gas has been burning freely for 
the last 15 years or so. How many 
millions of cubic ft., I do not know and 
nothing has been done to tap this source 
for power generation.. A more promising 
source, according to Dr. Sethna and 
according to the President of the Soviet 
Academy of Sciences, ultimately is 
nuclear energy and that must be kept in 
mind. 

Now, as I have said already, you have 
done something about the gobar gas and 
other such plants and you should also try 
to do something for cheap devices of 
solar energy. Finally, I shall conclude by 
saying this. The whole subject is really    
a little 
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complicated technologically. I am not 
blaming the Janata Government alone; I 
blame my Government also. My regret is 
this. Uptil n0w there has been no proper 
plan or strategy for the development of 
the energy needs 0I this country. Policies 
flow out of a plan and strategy. Unfor-
tunately, the previous Government 
followed ad hoc policies; the present 
Government also is following ad hoc 
policies. Let us have a long term plan and 
strategy, and policies will flow out "of 
these. Hence, there is need to draw up a 
20 year plan upto 2000 A.D., and in 
drawing up that plan, I would suggest for 
your consideration, for the consideration 
of the Government and the House that the 
following elements and factors should be 
taken into consideration; (a) an 
assessment of the total requirements of 
energy for the whole country by 2000 
A.D.; (b) a correct assessment of various 
resources of energy available and possible 
of development in the country; (c) a 
correct assessment of the potential of each 
such source; (d) geographical distribution 
of these resources; (e) technological feasi-
bility of development of each such source 
for energy; (f) cost of production in each 
case; (g) which energy can be used for 
what purpose and allotments must be 
made accordingly; (h) targets must be 
fixed— annual targets, 5-yearly targets— 
in the context of the overall 20 year plan; 
(i) transport arrangements must be 
perfected, particularly for movement of 
coal. There is a suggestion as to why not 
use electricity for running the trains so 
that the trains can carry more coal to the 
power plants. Of course, if is a com-
plicated question: how to produced 
electricity without coal and how to carry 
coal speedily and smoothly without 
electricity. I only place this question for 
examination and scrutiny. Then, 
transmission lines must be lasting, 
effective and foolproof against all 
hazards. Allowance must be made against 
natural calamities. R&D activities must 
be further geared up. 

And there should be one national power 
grid. I am glad, Sir, that regional power 
grids are coming up. But more active 
steps should be taken to have the national 
power grid. And taking all these elements 
and factors into consideration, draw up a 
plan, Mr. Ramachandran. Before you run 
away from this Ministry, please take this 
up in your hands. Start doing it. Drawing 
up a 20 year plan, taking all these factors 
into consideration so that we may not 
suffer from power crises every year and 
may be able to meet the requirements of 
the future generation. Thank you very 
much, 

SHRI LAKSHMANA MAHAPATRO 
(Orissa): Sir, the List of Business shows 
at the end—"to raise a discussion on the 
working of the Ministry of Energy". I am 
told it has already been renamed as the 
Ministry of 'Gloom'. How is it printed as 
'Ministry of Energy5? 

SHRI SHRIKANT VERMA (Madhya 
Pradesh): Sir, the entire world is facing 
the energy crisis for more than two 
decades. The scientists say that the world 
will be literally dark in 200 to 300 years. 
But darkness descended on West Bengal 
much earlier. Only recently the city of 
Calcutta was turned into a living hell. The 
offices were closed. The hospitals were 
closed. The mills were closed. There was 
nothing which was open. Why? Because 
the power crisis was moving towards the 
climax, towards zero. 

[THE VICE-CHAIRMAN (Shrl 
Arvind Ganesh Kulkarni) in the Chair] 

This is an unprecedented phenomenon 
and I am afraid this will be repeated again 
and again because this Government does 
not have any vision. This Government 
does not have any policy about energy. 
That is the basic fallacy about this Gov-
ernment. 

Sir, even a man like Mr. Satyajit Ray 
had to say that he will have to 
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leave Calcutta because he cannot produce 
films in darkness and nobody-can see 
films in darkness. But this Government, 
sitting at the Centre, is living in the dark. 

SHRI DAVENDRA NATH DWI-
VEDI (Uttar Pradesh): They have made a 
big dark room. 

SHRI SHRIKANT VERM A: This 
Government at the Centre,, though an ally 
of the Government in West Bengal, took 
very little interest. On paper almost 
everything was said but very little was 
done. Rather some State Governments 
came to the rescue of West Bengal and 
helped them. I do not want to politicalise 
the issue although it is a political issue. 
But I will not say much on this. How is it, 
Sir, that Rajasthan, Himachal Pradesh, 
Bihar, Punjab and Haryana which forms 
the grid are also facing a similar crisis? 

THE MINISTER OF ENERGY (SHRI 
P. RAMACHANDRAN): Where? 

SHRI SHRIKANT VERMA: Will you 
kindly listen to me because I will put 
certain facts from the report of Estimates 
Committee, may be the Estimates 
Committee of the previous Government. 
The fact is that the energy crisis is the 
crisis not of conscience, not of human 
soul but of the matter of which this world 
is composed or made of. As you deal with 
the matter it will produce the thing. And 
man deals with matter. And these are men 
and women dealing with matter at the 
electricity boards, and they are failing in 
their duty. As Mr. Bipinpal Das very 
rightly observed, these are human 
failures. Mr. Jyoti Basu also said 
categorically that it was a man-made 
crisis. It has been everywhere because 
these people cannot cope with the modern 
situation. Only recently a small country 
like Britain had to offer, I think, to Mr. 
Rama-chandran that they will train our 
Indian Engineers. I do not know whether 
it is a matter of pride or shame for India.    
But I would only 

say that our engineers and our scien 
tists are extremely talented. They 
are no less than the Scientists be 
longing to any other country. S» 
one should not go after foreign coun 
tries. I think that they should be 
given the proper freedom and the 
proper environment to work. Now 
they are working under bureacrat«. 
Hence this power crisis and power 
failures. 

Sir, one can understand power failure in 
West Bengal because it ia a highly 
industrialised State. There is a lot of 
industrial growth. But what is the 
explanation for the power crisis in Bihar 
which is a backward State? One can 
understand tha* there is over consumption 
or demand for more consumption in 
Calcutta. But it is difficult to understand 
the crisis in small towns, in what you call 
kashas in Bihar. Bihar is an extremely 
backward State. So it> means that the 
failure is all round. Sir, on the one hand, 
this Government has said, "We will use 
electricity for the growth of industry as 
well as for agriculture." But it ia neither 
being used for the proper growth of 
industry nor for the proper growth of 
agriculture. Rather some industrialists, 
some unscrupulous elements, are 
imposing their own views on the 
Government and the Government is 
acceding to their demands. So, Sir, I want 
to put this question in a broader 
perspective so that it is properly 
understood. It is not a question of mere 
energy. It is a question of what type of 
society we want to build. Sir, we are 
trying to build a consumer society. We are 
trying to build a society composed of 
petty bourgeois. We want to have 
aristocrats. We want to have upstarts. We 
want to have those people who can thrive 
on wrong means, who can have maximum 
domestic consumption of power, who can 
have disproportionate economic growth. 
This is the type of society we want to 
build. It is but natural that the distribution 
of energy will also be unequal.   It is but 
natural that 
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the villages, although we will talk of 
rural electrification, will remain dark 
and tha cities will glitter. So, Sir, 
it is quite natural it is logical. So, 
1 do not blame poor Mr. Ramachand- 
ran. I blame this Government which 
is composed...  

SHRI KALYAN ROY (West Bengal) :   
Of which, he is a part. 

SHRI BHISHMA NARAIN SINGH 
(Bihar): Why poor Mr. Ramachand-ran?      
He is  the Energy Minister. 

SHRI SHRIKANT VERMA: He has 
hardly any voice- You see, there are only 
two voices. One is a quack economist; the 
other is a quack doctor. One is a Deputy 
Prime Minister, and the other is the Prime 
Minister. This Government dotes not 
have a vision. The society is crumbling. It 
is not a question of harnessing the energy 
for a section of the society. But today 
what is happening is, whatever is the 
production of power, whatever is the 
production of coal, whatever is the 
production of non-conventional energy, it 
is being harnessed for a certain class. Sir, 
I am not a Marxist, but there are certain 
things which have to be interpreted, 
which may not be very palatable to the 
present Government. 

Then, Sir, Mr. Ramachandran has often 
said that the picture in the coming years 
is not going to be so dismal as it appears 
to be. And I think his Secretary has also 
observed similarly somewhere in the 
report when he went into the evidence 
two years ago. jBut the Estimates 
Oommiti-tee's report says that the power 
supply position would remain critical 
even after 1982. On what basis do you 
say that the power position w*U improve 
in six months or four months? Every day 
you are cheating one Chief Minister or 
the other saying that the power position is 
going to improve. What is the basis? 
What is your calculation? 

Then, Sir, I have already mentioned that 
the Government lacks trained personnel. 
Not only the Secretariat but the Electricity 
Boards are manned by the bureaucrats who 
are hardly competent to manage this. So I 
suggest that the Government should do 
some reorganisation and impose their 
views on the State Governments also that 
all the Electricity Boards should have more 
and more engineers and technical 
personnel so that these boards are properly 
managed, and there is no breakdown of 
power. Because, you never know when 
power is going to break down. Then, in a 
modern economy energy is used for three 
or four purposes; for heat, lighting, 
provision of motive power and electrolysis. 
Energy is important for almost everything. 
Without energy the modern society cannot 
exist. You are not living in a Gandhian 
society. I would prefer that this 
Government accepts Gandhian economy; 
then there won't be energy crisis.; then 
there won't be that sort of pressure on 
energy. But • you have not accepted that 
model. You have acccepted another model. 
Then you have to accept the technology 
and the pressures of technology, and then 
you have to harness the necessary 
resources of energy, because neither in 
your domestic consumption nor in the 
industrial sector can you survive unless 
there is power. And power is related to 
coal and coal is related to power. And it is 
all related to wagons, the availability of 
wagons on which our friend, Mr. Kalyan 
Roy, has often enlightened this House. The 
whole thing has become a vicious circle, 
that wagons are not available for the 
supply of coal; and then without coal the 
trains cannot run, and unless the trains run, 
there is no electricity. In the entire country 
it has bocome a vicious circle. And what is 
coal production? Out of 77.90 million 
tonnes of coal produced in 1970-71 66 
million tonnes were used for non-energy 
purposes. That means only about 11 
million tonnes were used for energy 
purposes. This is something fantastic      I 
can- 
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not understand how much waste there is 
in this country. I must confess that 
production of coal has gone up in the last 
70 years. In 1900 it was 6 million tonnes. 
Now it is about 80 million tonnes. So the 
country has produced more, not because 
of the Congress Party or the Janata Party 
but because of on its one, because of the 
people, because of the manpower, 
because of the will to survive, to live, to 
prosper. But when the Government, when 
the Ministers do not give any vision, any 
insight into it, what can the country do, 
what can the labour do, what can the 
people do? They can only move 
directionless. So I would say mere 
emphasis on growth or production is not 
enough. A similar emphasis should be 
laid on distribution. [ Our distribution 
machinery should be streamlined. It 
should be seen that it reaches everybody. 

Then I come to Coal India Limited. 
We know how Coal India Limited is 
functioning. In this House often it 
has been the subject of criticism. 
Their officers—and I do not want to 
be very critical of them, I do not 
want to name them—I will only say, 
should come out of their ivory tower 
and face the reality. I will give an 
example. During the     last  three 
years we have been trying our best 
pressing the present Government— and 
the last Government also—that the office 
of the Western Coalfields should be 
shifted from Nagpur to Bilaspur because 
there are collieries and it is an important 
centre. But then this demand is not being 
accepted only because the son and the 
daughter of a certain official in Nagpur 
are studying in a public school while in 
Bilaspur there is no public school. A 
public school is much more important 
than a colliery, a public school is much 
more important than the Korba thermal 
plant, and a nearby station, Bhilai is not 
more important than the future of the 
daughter and the son of an officer. The 
attitude of the  officers    must change. 
Unless 

the attitude changes, you cannot expect 
that the functioning of the Ministry—
which is very dismal—will change. 

I would say that we are living in a 
strange age, where great men have small 
alternatives and small men have great 
alternatives. It is a strange age. This is the 
truth. There are various alternatives to the 
conventional sources of energy. Some of 
them have been mentioned by my 
colleague, Shri Bipinpal Das. Some have 
been listed. I am of the firm opinion that 
our solar energy or gobar gas plant is not 
going to yield any result. The only real 
alternative to energy is nuclear energy. 
We are living in the twentieth century and 
we are going to enter the twenty-first 
century. You will face greater 
chanllenges in future. You will face 
countries which are alreay ahead of you. 
You will face challenges which yoii can 
never imagine. you are not going to face 
these challenges with your gobar gas or 
solar energy. Gobar gas is all right as a 
good gesture. Solar energy is good for 
boys and kids. But the modern alternative 
is nuclear energy. It is very unfortunate 
that the nuclear energy got a set back 
under the present regime because this 
Government is composed of fantastic 
minds. This Government wants to take 
the country back to medieval ages. They 
do not have any conceptual understanding 
of the situation. They do not have any 
understanding of the world we are living 
in. 

I would say that we must develop 
nuclear energy at any cost because other 
energies will dry up very soon. You will 
not be there. I will not be there. But 
posterity will be there. What is the legacy 
we will leave behind for their benefit? 
We should not give them any opportunity 
to apportion blame on us. 

Although this subject does not concern 
my friend, Mr. Ramachandran, I want 
him to convey this feeling to his 
Government.        They     must 
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understand that there is no alternative except 
nuclear energy and therefore we must develop 
it at any cost. 

I want to conclude with a passage from the 
Estimates Committee report, 1977-73 which is 
a comment on you and the national policy on 
energy and the functioning of your Ministry. 
Despite the fact that you have remained in 
powei: for more than two years, you have not 
been able to evolve a national policy on 
energy. What is required is this. The passage 
reads like this: — 

It appears to the Committee that there is 
some mix-up between having a national 
power policy and national energy, policy. 
While admittedly, power being the source of 
energy, it would be covered 'by national 
energy policy, the Committee have to point 
out that the Government as such have not 
brought out any white paper or official 
document spelling out in detail, even the 
national energy policy. 
It is a sad commentary. What more can I 

say? I can only say that this Government does 
not have any policy on anything and therefore 
they have no policy on energy also. The 
Government is incapable of taking any 
decision. I do not want to politicalise it and I 
am not doing that. But the issue is related to 
politics and with the autonomy of the States. 
Once again I appeal to the Minister to accept 
the concrete suggestions made here and more 
will be coming forth and appoint a committee 
of experts to evolve a national policy on 
energy. 

SHRI N. P. CHENGALRAYA NAIDU 
(Andhra Pradesh): Mr. Vice-Chairman, Sir, 
today we had a Calling Attention on Energy 
this morning. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): You have ten 
minutes. 

SHRI N. P. CHENGALRAYA NAID'U:  
They  were  criticising     this 

Government.     Now they are also criticising.     
We have to find out whether this Ministry 
was better then the previous Ministry.     We 
have to judge this only on the basis of 
performance. Till 1976-77, electricity 
produced   was 89 billion units.     Sir, now, 
in .1978-79, within two years, it has 
increased to 103 billion units.     That    
shows      14 billion units increase.      The   
Opposition is not taking this into considera-
tion.      The increase  is there.      But 
consumption is also there.      New industries 
have come up.     Many people are starting 
industries.      We are not taking into    
consideration the    consumption in     1977.       
In    1979     the consumption increase is 
there.   So the increase in production is  also  
there. But,    Sir.the Government have plan-
ned to produce 18,500  billion     units during 
the Fifth Five      Year Plan. They are in 
creasing the production. In some places we    
have    shortages. What is  happening  in 
West Bengal? One thing is certain.      The 
agitators cannot be administrators.   That     
has been proved.      You      encourage the 
labourers.    You encourage them      to 
agitate.   What is happening now? The CPM 
is facing the music.   , What   is happening in 
units where    electricity is produced.     The 
workers say: This engineer is not required by 
us,    you change  that  engineer.      The     
Chief Minister told them:      You change the 
engineer.     The result is that they are not 
producing electricity to their capacity.     That 
is why there is a shortage of electricity in 
West Bengal.      I am not only blaming West 
Bengal.     Take Bihar  also.    It    is    the   
same thing there.      In Bihar also, the units 
are not able to produce according to the 
capacity.      They are also having labour 
trouble,   and  they  are  also  not able to 
produce according to the capacity.      This is 
the position. 

SHRI SADASIV BAGAITKAR 
(Maharashtra): Let me point out to him that in 
Maharashtra where there is no labour trouble, 
generators are not producting... 
(Interruptions) It is not fair that you blame the 
work-I    ing class and trade unions for    this. 
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Don't make    them a scapegoat ..............  
(Interruptions)   There  is  no  co-ordi-
nation that is the issue. 

SHRI N. P. CHENGALRAYA 
NAIDU: In Maharashtra there may be a 
shortage of coal, but in West Bengal and 
in Bihar there is no shortage of coal. 
There is labour trouble. They are not 
working up to the capa-r city. Now, Sir, 
this shows that the management is not 
properly done. Where Electricity Board 
Chairmen are appointed on political 
grounds, there is bad work; there the 
production is not up to the mark. Where 
they have appointed Chairman in the 
interests of the Electricity Boards, they 
are producing very well. 

Take the case of Andhra Pradesh. Two 
or three years ago, we had shortage of 
electricity. For agricultural purposes, we 
used to get on alternate days for two or 
three hours only. But they appointed Mr. 
Kaka Rao as the Electricity Board 
Chairman. He was with the Madhya 
Pradesh Government. His services were 
taken and Mr. Vengal Rao, the then Chief 
Minister, brought him to Andhra Pradesh. 
He is a proper man. He has done very 
good work. In three years, the position is 
different. Now we supply electricity to 
Madras, Karnataka and Orissa. This 
shows that if you have the proper 
management, then there is no trouble. If 
you do not have the proper management, 
there is trouble. The States which have 
trouble are blaming the Central 
Government. The Central Government is 
not responsible for the appointment of the 
Chairman o£ Electricity Boards. The 
State Gov-' ernments are responsible. Will 
the State Governments entrust the respon-
sibility of appointing Chairman of 
Electricity Boards to the Central Gov-
ernment? I am not talking about 
Maharashtra. Their case is different I will 
come to that later on. If the States are to 
throw the responsibility on the Central 
Government, will they allow the Central 
Government to appoint Chairman of the 
Electricity Boards and the Chief 
Engineers?   If 

this is done, then only we can blame the 
Central Government. Otherwise, we have 
n0 right to blame the Central 
Government. The State Governments are 
responsible and if the appointments are 
made on political grounds, they have to 
suffer and the Central Government 
cannot be responsible for that. 

About Maharashtra, I will say that 
there is very good management there. 
But there is shortage of coal. If there is 
shortage of coal, nobody can help. Only 
the movement has to be helped. 
Therefore,  I come  to  Railways now. 

SHRI SADASIV BAGAITKAR: The 
Energy Minister does not accept that 
there is shortage of coal. They are 
inserting huge advertisements in the 
press to make it known that there is no 
shortage of coal and spending huge 
amounts. But you say that there is 
shortage of coal. What is the truth? 
Minister says that there is no shortage of 
coal. 

SHRI N. P. CHENGALRAYA 
NAIDU: I am a Member of the Energy 
Consultative Committee. There is plenty 
of coal at the pitheads. But this has to be 
transported. (Interruptions) As I said 
earlier, in West Bengal Or anywhere else, 
the rulers cannot be the agitators. The 
same thing can be applied to my party. 
Mr. George Fernandes and Mr. Madhu 
Dandavate were the railway leaders 
previously and now they are not in a 
position to control them. 

AN HON. MEMBER: The Prime 
Minister became an agitator for a while.   
He was arrested. 

SHRI N. P. CHENGALRAYA 
NAIDU: If you plead on their behalf for 
their rights, then it is your duty also to 
ask them to work. But you don't ask them 
to work. There was go-slow going on. 
The wagons are not moving. 
(Interruptions) These wagons were 
moning previously. But now they are not 
moving. What is the trouble? The trouble 
is that nobody is taking the responsibility. 
I can say that there is plenty of coal. A 
few days back, the Energy Minister 
asked. 
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the Members of Parliament who are Members 
of Energy Consultative Committee, to go and 
see for themselves whether the statement of 
the Minister is correct or not. Some of us will 
be visiting the coal fields very soon, from the 
25th to the 30th of this month. Then we will 
know the truth. There is plenty of coal. But 
there is no movement. For that, somebody has 
to take the responsibility and see that the 
trains move and the wagons move' and the 
coal is supplied to the needy people. 

SHRI SADASIV BAGAITKAR: Mr. 
Naidu, you are a member of the Consultative 
Committee on Energy. I am just making a 
suggestion. You can ask the Energy Ministry 
to take over the movement of wagons from 
the coal pitheads to certain fixed points. As 
you know, the Port Trusts have a separate 
railway system. They move the goods from 
the docks to certain Axed points. So, in order 
to avoid this problem, let the Energy Ministry 
move the wagons from the pitheads 1o 
certain fixed points. From there, the 
responsibility for the movement can be taken 
by the Railways, and the responsibility can be 
fixed. You please make that suggestion. 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND PAR-
LIAMENTARY AFFAIRS (DR. RAM 
KRIPAL SINHA): Sir, will you allow Mr. 
Naidu to have his say? If there are any 
clarifications, the Minister is there to clarify 
them. 

SHRI G. C. BHATTACHARYA (Uttar 
Pradesh): H? is making a useful suggestion. 
What objection Dr. Sinha has, I do not know. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH RULKARNI): I just want to 
request the House and particularly the Janata 
Party Members one thing. The Chair here is 
to regulate the business of the House and not 
to solve the intra-party feuds. 

SHRI G. C. BHATTACHARYA: You have 
to judge who is interrupting and who is 
contributing. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Mr. Bhattacharya, 
whatever you want to say, you can say it 
through the Minister. 

SHRI G. C. BHATTACHARYA: Mr. 
Bagaitkar is making a suggestion. Where the 
Minister will come in? 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Do not interrupt the 
Member on your party lines or whatever it is. 
It is the Minister or the Party which has to 
manage those things. It is not for the Chair.    
(Interruptions) 

SHRI G. C. BHATTACHARYA: There is 
no dispute in the party. 

SHRI N. P. CHENGALRAYA NAIDU: 
So, Sir, when the coal is there, it has to be 
moved. For that, the Government has to find 
a way. The Minister of Energy and the 
Minister of Railways have to find a way so 
that coal is moved properly. If this is not 
done the trouble will b there. 

Sir, the Government is contemplating the 
Kalpakkam plant at Madra;. They have 
constructed the unit but there is no fuel fcr it. 
It has been planned to produce electricity. If 
they procure the fuel it can be run and it will 
supply electricity even to West Bengal. The 
Minister of Energy must talk to the Prime 
Minister and sae that the fuel is acquired 
somehow from outside. They must see to it 
that the Kalpakkam unit runs and produces 
electricity. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Have you 
concluded? 

SHRI N. P. CHENGALRAYA NAIDU: 
No Sir. They are interrupting from behind.   
"What to do? 

THE •VICE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI): Mr. 
Naidu, that is the perpetual problem of your 
Party. How canTTielp you? Either you reply 
to them or you sit down. What can I do? I will 
call the next speaker. 



255     Discussion on roorking            [RAJYASABHA]        of Min. of Energy           256 
 
SHRI N. P. CHENGALRAYA 

NAIDU: Sir, regarding the coal fields 
also, I have got a complaint. Sir, there 
were some enquiries against some 
officers. From the enquiries, it was 
proved that they committed some 
mistake. Instead of giving them some 
punishment, they were given promotions. 
And they are encouraging the officers to 
commit more mistake. Sir, we have 
brought this to the notice of the Minister 
in the Consultative Committee meetings. 
We requested him to look into this ma'ter. 
Whoever is responsible for giwng them 
promotions must be asked to explain. 
Explanations must be called from them. If 
they are not able to take action against 
them, that means, they are encouraging 
the entire staff to commit mistakes so that 
they can get promotions. 

This is the way they are doing things 
regarding the management of coal from 
pitheads to the railway sidings, previously 
there was a contract system, T was told. I 
do not know whether it .is working 
properly o- not. Now, the labourers want 
that the Government itself must undertake 
that work also. I do not know whether 
that will work or not. If the contract 
system is working well, let it be 
continued. If the contract system is not 
working then the Government must have 
their own transport system for removing 
coal from pit-heads to railway sidings. If 
this is not done, ihere will be trouble. 
(Time bell rings) 

Now, this morning j,ou were telling 
and here my friends are telling about the 
position in Maharashtra. The Minister 
must see that coal is moved to 
Maharashtra. 

SHRI KALYAN ROY: Sir, coming 
from the coal beit, I must say that I feel 
depressad to paiticipate in this kind of a 
debate because I am speaking only on 
coal. Sir. we discuss coal only in relation 
to shortages, or when 
there is a stock or when the wagons are 
not available.        Sir, we discuss 
miners when they are dead or destroyed 
in accidents and the Ministers rush 

and photography appear in papers. We 
do not discuss miners when they are 
alive. 
Sir, today we are facing one of the 

biggest strikes in the country, a strike 
which we do not want, a strike which we 
want to avoid, a itrike which has been 
thrust on us.   Sir. unfortunately, the five      
C antral -trade unions,  the AITUC,   the 
INTUC, the CITU,    the HMS and the 
BMS, have jointly given a strike notice of 
an indefinite strike to start in all the eoal 
mines throughout the country on and from 
the 18th of this month ten days from 
today. I say, it has been thrust on us.   Sir, 
on the 5th there was a total strike,      a 
token strike., all over the country in order  
to  show  the  Government,  the people and 
parliament the anguish jnd the anger 
which were accumulating in the hearts of 
6,00,000 coal miners who go down the 
pits e\ery day to    see that the country 
moves.   Sir, they are discriminated 
against they are a pitiable lot.    In all   
other countries, Shall over the world, it it 
the miners, the coal miners who get the 
best wages, salaries, amenities and 
housing. These 600,000 workers risk their 
life every day.   There is no doubt that 
they ,are doing the   most hazardous    the 
most risky and  the most dangerous work. 
A miner, when he goes down the pit, is  
not sure      whether he will come back.    
Sir, I     can     give only a few statistics 
which have been distributed by   thg     
Ministry of Labour.    Sine* 1975, when 
the     rnineis had the last wage increase, 
till today, they did not have a      single 
wige increase        or increase in amenities 
or fringe benefits.    In the mean time,  
every thing has gone up. including the 
D.A.    of Members of Parliament, 
including the pension which has been 
given to us. Thanks to Shrimati Indira 
Gandhi and the emergency.    But the   
miners did not have a single paisa rise, Mr. 
Naidu should know, since 19'5.   And yet, 
Sir, since 1975,      till     todcy, how  
many miners have been killed in 
accidents? Nearly 2,000. Even in the Indo-
Pakis-tan war not so many people lost 
their lives. In 1975 those who lost their 
lives numbered 664, in 1976 they 
numbered 
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294, in 1977 they numbered 237 and in 1973 
they numbered 164. The actual figures will be 
more because these figures are only 
provisional once. Now, how many people have 
been seriously injured and serious injury 
means permanent crippling throughout ones 
life, i.e., he is unfit for work or get any work in 
this country. In 1975 their number was 2,211, 
in 1976 they numbered 1877 in 1977, up to 
October, their number was 1824 and up to 
October 1978 they numbered 1582. This is the 
type of work they have to do, which requires 
constant vigilance underground in suffocating 
mines, in gassy mines, with water up ito their 
neck when they have to crawl in mines- 

They have to crawl for miles to reach the 
working face. In other countries when the 
miner goes down, he is taken by a transport for 
two miles, two and a half or three miles to 
reach the working face. Here he has to crawl 
for miles to reach the working face. Just see 
his condition, his position and his health when 
he has to crawl up to [the surface again. All 
over the world, underground lighting is 
perfect. But here there is hardly any 
underground lighting; there is no proper and 
adequate ventilation. An ILO delegation came 
about eight years back and they said that only 
an Indian miner can work in these conditions 
and no other civilised human being' can work 
in these conditions. This is the condition of 
"the miners underground. And all over the 
world, more or less, the situation is same. The 
Parliament should remember that our coal 
which was near the surface has been exhausted 
and we are going deeper and deeper inside 
where the roof is shaky, where there is more 
gas, where there is more danger to life. Just 
think of what happened in Chasnalla. Within 
half a second, 396 human beings were washed 
away. Even a man who sits at the pit bottom 
and who gives signal, could not escape. Such 
was the fury of the flood which affected the 
niine. And who were responsible? All senior 
officers were responsible. 

So many disasters took place after the 
Janata Government came. Not that things have 
suddenly deteriorated. Things deteriorated 
even before the Janata Government came. See 
the disasters at Chasnalla, Kesar-garh, 
Silwara. And even this year started for the 
miners not with good news. In January 1979 a 
disaster took place in Assam, at Bargolai. 
There was an explosion and 14 miners were 
killed and 16 injured. Such is the type of 
conditions. 

All over the world, the miners are getting 
the highest wages. And I believe, Sir, a latest 
agreement has been entered into by the British 
miners and the British National Coal Board. I 
am reading from the Economist which 
appeared on 3rd March 1979. According to it, 
a total I16 per cent increase for the miner;- 
will leave the miners unchallenged with the 
top wages. The average earning for the 
underground workers have risen to over 120 
pounds a week. The coal industry of U.K. was 
already expecting 250 millions of sub?idy 
from the Government before this week's wage 
bill to cover the losses in 1979-80 and the pay 
increase would add 130 million pounds to the 
Board's labour cost. In other words, the 
National Coal Board was losing heavily. In 
spite of that, they had to enter into an 
agreement with the union and the British 
Government is subsidising heavily. Show me 
one country, Mr. Naidu, where the mines are 
running in profit. Are they making profit in 
West Germany? Are they making profit in 
France? Are they making profit in Belgium? 
Are they making profit in United Kingdom? 
Nor are they making profits in U.S.A. But 
because of captive mines in the steel plants, 
they are managing. Nowhere do the mines 
make profits. It is foolish, ridiculous and 
idiotic to talk that the mines should make 
profit. You have to invest more to secure the 
roof, to preserve the health of the workers, to 
properly stabilise the surface because not only 
are the mines underground dangerous but 
because of exhaustion 
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and extraction of coal, even the 
surface becomes shaky. Go and see 
what happened in Jharia. Fire is 
raging all over the area. See the 
condition in Asansol, in Raniganj and 
other places. Everywhere the condi 
tion is same. You find the boards 
there on which is written; You are 
residing at your own risk. This is 
the condition of life, the medieval 
and premitive life, the miserable sub 
human conditions where the miners 
in India are forced to live. And Mr. 
Naidu gives a lecture. It is shameful 
not to understand the agony and the 
misery of the coal miners. When 
did you have a wage revision? We 
had a wage revision in 1968 when 
the mines were in the private sector 
and 90 per cent of the private sec 
tor mine-owners refused to imple 
ment the wage agreement. You know 
that. This question has been discus 
sed in this Parliament, by the Jan 
Sangh at that time, by the BUD at 
that time and by the Congress at 
that time. These are matters of re 
cord. Fictitious names were put. 
Three lakh workers were working at 
that time. One lakh workers were 
put on the muster roll and 
two      lakh    workers were      not 

put on the muster roll. Accidents were 
hushed. Then, Sir, 300 lives were lost in 
the Dori disaster in 1968 and their 
dependents have not been paid a single 
paise by way of compensation. This 
gentleman, the Raja of Ramgarh, is now a 
member of the Janata Party. He is now a 
Member of Parliament, a Member of the 
Lok Sabha. It is a shame, Mr. Naidu. 
Please try to understand. The wage 
agreement, the national wage agreement 
and the wage board recommendations 
were not implemented in the private 
sector. They were implemented in 1971 
and in 1973, when, in two parts, the 
coking coal mines and the non-coking 
coal mines were nationalised. 

Before the Compensation Commi-
ssioner, workers had filed their claims. 
Provident fund dues were to the extent of 
about Rs. 20 crores. 

These dues were not paid by the 
private      sector. Unpaid      wages 
amounted to Rs. 30 crores. Bonus 
etc due amounted to Rs 15 crores. 
These dues have not been paid to 
the coal miners. Many cases are 
pendnig before Compensation. Com 
missioner at Calcutta. Such is 
the record of these private mine- 
owners who are trying to sneek. once 
again to get a foothold in the coal 
mines. I would like to have a reply 
from Mr. Ramachandran. I would 
like to know whether it is 
a fact or not that a conspiracy 
is being hatched to hand over 
certain in coal mines to the pri 
vate sector in the Ranchi area. I 
would like to have a categorical 
answer. The rumour is spreading 
all over the coal fields. Sir, I have 
shown you the condition. In 1974, 
after the mines were nationalised a 
wage committee was set up. I 

happen  to  be  in the  mines  for  the 
last   30   years.      I   am  the   General 
Secretary  of  the  Indian  Mine  Wor 
kers' Federation which is the    stron 
gest federation in the coal mines to 
day.      We  had  protracted     negotia 
tions with the same    people,    minus 
one or two, in the coal mines.      We 
had  a  strike  for  two  days  because 
Mrs.  Gandhi was not eager  to com 
plete  the   negotiations.      Ultimately 
we     entered  into  some     agreement 
just  before  the  railway   strike.    We 
were  called to  Delhi.      Mr.   K.   C. 
Pant, who is  unfortunately not here 
today,   appeared   before   us  suddenly. 
He  said:   We     cannot   pay   you   so 
much.      We said:   for ten years, we 
did  not  (have   any   wage     revision; 
the accident curve is going up; there 
is no quarter;  nothing at all.        He 
said. I cannot do anything,     He also 
said 'You cut down by half.        We 
said 'We cannot do that'.      We said 
that this was  an honest    agreement 
between   Coal   India,      HSCO     and 
TISCO on the one' hand and        the 
trade  unions  on  the     other. We 
were threatened with arrests. Just 
before the agreement, the railway 
strike  was     crushed. Ultimately, 
the management cut down one-third of 
the agreement and two-thirds ot 
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the agreement was implemented. Rs. 
104 crores was paid to the coal- 
miners. Since then the wage level 
has been frozen in the coal mines. 
It has gone up twice and thrice in 
steel and it has gone up more than 
that in cement, in textile, in jute 
and so on. The people who should 
get the highest wages and the maxi 
mum facilities are the worst hit to 
day. Is it justified? I would ask 
the Minister. I leave it to the 
House to decide. Now, Sir, otily 20 
per cent of the workers have been 
provided with quarters in the coal 
mines. Is it the case in any other 
public   sector? What  about     the 
quarters? They are just barracks. There is no 
light. There is no water. The Coal miner is 
the only man in whole world who has to pay 
for his water every day. Yesterday, we had a 
meeting in Kenda area in Assam. I was living 
in a small room, in the open cast mine. 43 

 
This means, the man who has to bring water 
has not arrived. I asked him 'How much do 
you pay? He said Rs. 8 per month.' I would 
like to ask! Is it true of any other public 
sector? Then, your duty is to provide water, 
medical facilities. You have miserably failed. 
Your expenses on medical'is less than Rs. 100 
in coal mines, whereas in Tata and other 
concerns it is Rs. 400. The workers in coal 
mines suffer from the worst kind of lung 
disease. You have to look at the man. A 
worker in a coal mine cannot work for more 
than 8 years. In all other countries a miner 
does not work for more ihan five days. In 
India they have to work sometimes for 7 days. 
Even under this Government they have been 
forced to work for 7 days. They have been 
prosecuted under the Mines Safety Act for not 
working for 7 days. Then, people have not 
been given ambulances even after the death of 
their children. Am I right   Mr.   
Ramaqhandran   or      not? 

This was brought to the notice of the 
Consultative  Committee. A Panel 

was set up with me as an Inquiry 
Committee member. What did you 
find? Bulk of the coal mines were 
not having ambulances, but they 
have three guest houses in Calcutta. 
There is not a single new hospital 
opened after nationalisation. About 
quarters, in the Negotiating Commit 
tee Mr. Sharma, Chairman of the Coal 
India, said, yes, we can provide 
quarters, but Mr. Roy, you have to 
wait for 500 years. And this is 
the only industry where the worker 
does not get a single paisa as house 
rent. I have got the list of the 
public sector undertakings in this 
country. Every Government sec 
tor pays house rent to the extent of 
7 per cent, 10 per cent or 15 per 
cent, but in coal mines not one paisa 
is paid as house rent. Regarding 
casual leave, workers in coal mines 
get more leave in other countries. 
Here what is the position in the pu 
blic sector? „ Casual leave is denied 
to the coal miners. You ask him, 
is there any casual leave in coal 
mines? Not a single day is there. 
Am I wrong? Will it be wrong if 
I go on strike for demanding casual 
leave? Then thesre was another 
suggestion. Even in Ghatsila where 
there is the Hindustan Copper Cor 
poration the workers get privilege 
leave, one day for every 12 days' at 
tendance, for underground workers 
and surface workers get one day 
leave for 16 days' attendance. 
Will it be wrong if we de 
mand this leave. Will it be 
wrong if the workers go on strike 
while demanding this leave? Then 
there is no canteen in coal mine*. 
'Chitttranjan, Durgapur, Bokaro, Sen 
Ralleigh, all these are surrounded 
by coal mines. There you find fine 
excellent canteens. For one rupee 
there is full meal, subsidised fcod. 
Ask him, the Coal India does not 
pay a single paisa for the subsidised 
food for men who are working in 
the pit or on surface. They are 
leading a jungle life. They have 
been  bluffed. Loot  is  going     on 
in  the  coalfields.       Who  does      not 
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know this? Ask the! worker; How 
angry he is when he sees officers 
making millions of rupees and 
those officers, who were found 
to be corrupt, are being promoted. 
Here is the whole list of officers 
who have been found  corrupt. I 
will name them. Shri B. Kanungo, 
General       Manager (Transporta- 
tion). What is the allegation 
sgainst him? He  showed     undue 
favour to M|s. P. K. Mukherjee 
(Coal and Agency) Private Limited. 
The punishment for a General Ma 
nager was: Promotion withheld 
for one year. Again, Shri B. 
Kanungo, General Manager (Trans 
portation) . The next charge aga 
inst him is, he showed undue favour 
to M|s. Gladstone Tyall and Co. 
Limited and M|s. Indian Air Travels. 
I have been told that he used to 
charge air fare when he used to go 
ty bus. And what is the punish 
ment? It is, promotion withheld 
for  one year. 

The whole list is of the officers. 
And for a clerk, Mr. Dayvant Du- 
laey, what is the charge against him? 
It is, false payment to workers. And 
the punishment; it is dismissal. The 
whole list is there. The charge 
against      Shri  U. Bhattacharjee, 
Sales Officer, is, he forged signature 
of officers and allocated coal in 
favour  of fake  party.       What is 
the punishment? It is 'warned'. 
Mr. K. L. Chalana, Manager: what is 
the charge against him? It is, al 
leged misappropriation of Rs. 
20,000. The punishment is in 
crement stopped and severely 
warned. Here is the workers' list 
"who were dismissed and the officers 
who were promoted and only their 
increments1  were      stopped. You 
want peace in this state of affairs. Let the 
Parliament decide. Who is responsible for 
accident? It is either the manager, or the super-
visor of the workers. In each case, 1he officer 
who has been held rcsnon-sible in an enquiry 
by the Director General of Mine Safety has 
either been promoted, or his case has been 
financed by the Coal India Ltd. Lakhs 

of rupees have been spent by the Coal India 
Ltd. to defend th° officers in courts against 
prosecution by the Labour Ministry. Still you 
want peace in the coalfields! You want peace 
where even 20 $er cent workers have not got 
quarters, where they ate paying money even to 
buy water, where in case of accidents 
ambulances 'are not available to pick them up 
from the pit surface to the hospital, where 
hospitals are collapsing, where working hours 
are increasing, where cases of gasification and 
suffocation are increasing! The coal-minec 
wants human treatment. We want that he 
fhould not accept a single paisa less than what 
you give to the other workers in the public 
sector undertakings. Let Mr. Ramachandran 
not forget this. He is meeting us on the 13th, 
14th and 15th. I tell you in all seriousness that 
I have been going from pit to pit, from colliery 
to colliery for the last ten days. The workers   
there   say: 

 
Either you bring something, or please don't 
come to Asansol. ■ This is the anger of the 
worker, this 13 the mood of the worker. Let 
Mr. Ramachandran stop going to Madras for 
some time. Let him go to the coalfields and 
address the workers, if he has the courage to do 
so, which, he lacks. Even on the question of 
import of coking coal, he said one thing in the 
Consultative Committee meeting and when 
Mr. Biju Patnaik stands up, he meekly 
surrenders. Unfortunately, we p.re having this 
kind of trouble. (Time bell rings), I am 
finishing. You may ssk me: what is the 
contribution of the coal miner? I just want to 
quote one thing. This is the reply given by Mr. 
Ramachandran. A lot of things have been said 
about the workers— I that they do not work, 
they shirk I work, after nationalisation they are 
I absent. This is the reply given by Mr. 
Ramachandran to a question by Mr. Morarka. 
The Janata Party Members should not feel 
disturbed. It is a question tabled    by   their    
own 
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pertymen about productivity and clher things 
in the collieries.   I quote: 

"In the first three years after May, 1973, 
the number of workers generally increased 
mainly due to employment in new projects, 
regu-larisation of certain contract workers. 
Since 1976 the number has gone down due 
to natural wastages, control over new 
recruitment and rationalisation of 
deployment of manpower." 

About productivity, you say that after 
rationalisation the productivity has gone 
down. What does Mr. Rama-chandran say? 

"The productivity in mines of Coal India 
Limited and its subsidiaries has actually 
increased since 1973. The O.M.S. during 
1977-78 was 0-68 tonnes as against 0.55 
tonnes in 1973-74". 

Do you want another proof to show my 
sincerity? Or you don't accept the figures 
given by Mr. Rama-chandran. Tell me where 
have I failed as a miner, where nave I tried to 
shirk work? In spite of these double standards 
which the Government is playing, we are 
treated as miserable creatures. We have been 
working peacefully without any protest. But 
for how long? Our patience has been 
exhausted. The poor Hari-jan miner can also 
protest. The coal-miner, the loader, the khalasi 
can also stand on his legs. Please understand 
it, Don't try to mislead the people. Either you 
give us what you are giving in other public 
sector undertakings, or you have a strike on 
the 18th. 

My last point is this. The question arises 
wherefrom the money will come. Yes, it is a 
very serious question. First, you stop th-? loot 
and plunder by sacking the officers whom ycu 
are shielding. The list is here. Which officer 
will not start taking bribes if he finds that 
taking bribe only leads to warning. It is giving 
incentive to bribery. Sir, I am finishing.    
Who knows I may not be here 

en the 18th. \ may be in the Presidency Jail or 
some other place, I do not know. The question 
is from \vhere is the money to come. Your 
loss is colossal. Why don't you have an 
independent investigation which has been 
demanded by all the central trade unions? 
Why are you afraid of that? I am not afraid of 
that. Have investigation and find out what are 
the ills and diseases which have crippled  you. 

Sir, in every other industry, for example, 
steel, cement, textile, they get money in 
advance from the consumers. But the situation 
in Coal India is strange. A hundred crores of 
rupees are lying with the consumers which 
they refuse to pay. 1 and several M.Ps. have 
aiked Mr. Rama-chandran in the Consultative 
Committee as to why he does not collect 
money from the consumers? And who are 
these consumers? Mr Biju Patnaik, the ISCO 
and Mr. Dandavate's Railways. They consume 
70 per cent of this coal. If you collect a 
hundred crores of rupees from them >our loss 
would be wiped out. But that they will not do. 
If you hava no money, how is it that you have 
paid Rs. 93 crores to the contractors as per 
your own statement? Where did you get money 
to pay the contractors? Where did you get 
money to pay the Indian Explosives a multi-
million concern. They have been fleecing the 
Coal India annually of Rs. 10 crores. Where do 
you get money from to pay to the r-eople who 
supply timber? Ihe timber supply is controlled 
by ten families. Where do you get money to 
pay the -contractors for the three main 
inputs—coal, explosives and timber? And 
what kind of explosives do they supply? Mr. 
Ramachandran knows what kind of explosives 
are being supplied. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Please  conclude,  
Mr. Kalyan Roy. 

SHRI KALYAN ROY: An accident took 
place due to defective explosives 
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in a certain mine. Mr. Ferr.andes saic that 
he is taking action, f should like to know 
what action they have taker against 
Indian Explosives for supplying defective 
explosives. I am finishing in a minute. 
Therefore, you ha/t no shortage to pay 
the contractors You have no shortage of 
money wher you fail to collect arrears 
which have accumulated with the coal 
consumers And now the last point. You 
are paying increasing overhead cost 
every year. What have you got to say 
about that? Every year the overhead costs 
hi Coal India and in all its subsidiaries 
are going up. If you have money to pay 
your executives, if you have money to 
pay the contractors, if you have money to 
pay to your big officers, then you have to 
find money to pay the coalminers, 
otherwise the 18th May strike nobody 
can prevent. I beseech, Sir, let the House 
understand, let the House give what has 
already been conceded to the workers of 
the other public sector undertakings, no 
more, no less. 

THE VICE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI): 
Please  conclude.    Mr.  Sankar  Ghose. 

SHRI KALYAN ROY: I would plead 
with Mr. Ramachandran and bis Cabinet 
colleagues that if my demand is not 
conceded, then I want yust your support 
for the justified struggle which we are 
goinj to launch from the 18th May, 1979. 

SHRI SANKAR GHOSE (West Ben 
gal): Mr. Vice-Chairman, Sir, the 
country is passing through a most 
serious power crisis and the Power 
Minister is very quiet, very tranquil. 
He went round the country on the 
18th April. His statement came out 
in the newspapers—Power Supply 
Comfortable. This was flashed in all 
the national newspapers.  

Sir, in many Paris of the country, 
particularly in West Bengal there is the 
most serious, most disastrous power crisis 
which is cauing untold misery to the 
people and incalculable national loss. 
When we debate this question in    
Parliament   we   expect 

from the Central Government and the 
Power Minister to know what they are 
going to do about it. Sir, I asked certain 
questions about power crisis in West 
Bengal and I got two answers oh the 30th 
April from the Minister. One answer said 
that there is a shortfall of 150 M.W. On 
the same day in response to Question No. 
202 Mr. Ramachandran's Ministry replied 
that there was a shortfall of 150 M.W. On 
the same day, in reply to another question 
of mine, Question No. 92, you said "There 
is a shortfall of 230 M.W." Sir, we want 
that the Central Government should take a 
little more interest in this matter which is 
causing national loss. In West Bengal, the 
people of West Bengal tried, the 
newspapers of West Bengal tried, to draw 
the attention of the Government there and 
of the Chief Minister to the serious 
problem. But when this question was first 
raised, unfortunately the Chief Minister 
said, and the Government circles said, that 
there was a conspiracy. If you discuss the 
serious power crisis, then there is a 
conpiracy regarding this matter. 

Sir, I have got figures from one of the 
economic journals from Bengal, the 
Business Standard.   It says: 

"The State Government owns plants 
with a generating capacity of 900 MW. 
But the total generation from these is a 
paltry 300 MW." 

I want to know from the Energy 
Minister; Will he tell the country 
what the true position is, so that cor 
rective action may be taken? In West 
Bengal, the people of West Bengal, 
the public of West Bengal, the news 
papers of West Bengal, have written 
constantly on this matter and have 
mentioned this problem repeatedly. 
But first, the Chief Minister said, it is 
a conspiracy. Then they said, it is a 
legacy of past neglect. Then the Chief 
Minister went and opened a new 
power       unit     of Calcutta,     of 
CAC, a        private concern. 
And then      the     Chief Minister 
said, there i3 no management in the State 
Electricity Board, in DPL. And DPL is 
under a Government under- 
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taking. The Chief Minister said, 
efficiency of management has declined 
during the last.. . 

SHRI P. RAMACHANDRAN: If the 
Chief Minister says so, what, do you 
expect us to do? 

SHRI SANKAR GHOSE: I am ex-
pecting you to do this. On the same day, 
in one answer you said that the shortfall 
was 150 MW, and in another answer you 
said the shortfall was 250 MW. And 
Calcutta newspapers say that out of a 
generating capacity of 900 MW, which 
the Government possesses, only 300 MW 
is being produced. Now, we have tried; 
the people cf West Bengal have tried. We 
want that you should call a meeting and 
get the correct information so that 
corrective action may be taken. The long-
term project we know. The long-term 
units that have to be set up have to be set 
up. But is it not a fact that if the units that 
are installed there in West Bengal are run 
properly, if they are managed properly, 
then this kind of power crisis will not be 
there? We want those facts. Thesa are 
specific questions that I am asking. I do 
not want a general answer. And you have 
given certain reasons for the power crisis 
in your answer. One reason that you have 
given is the need for better operation and 
maintenance of the existing power 
stations. Better operation is possible. If 
the State Government is not doing it, is it 
not the duty of the Central Government to 
call a meeting of the State Government to 
say that these things should be done? 
Then another reason you have given is the 
need for improvement in the co-ordinated 
operation of the system within the State. 
Previously the Chief Minister said that 
this is not so; it is the past legacy. Now he 
has admitted that there is no management 
in the State Electricity Board and in the 
DPL. Sir, in the State Electricity Board, 
the experienced power engineers who 
were there had all to go as a result of the 
reorganisation that came. I think the 
Energy Minister knows it.     And the 

people who have been operating the State 
Electricity Board do not have that 
knowledge and experience which the 
previous engineers had. They do not have 
a real thermal engineer; they do not have 
an electrical engineer. It is most 
unfortunate that there is political 
interference in its functioning. Sir, if the 
engineers have to work, they have to be 
given a free hand. In the Administrative 
Riefosfajs Commission report and in the 
last Electricty Bill, it was specifically 
provided that the State Electricity Boards 
should be run by engineers. Now, on top 
of that they have put an IAS man. There 
was dual control that led to further con-
flict. Moreover the engineer has to work 
according to the guidelines given by 
certain CPM unions. Can a power plant in 
the modern world be run if they have to 
work according to the guidelines of 
certain IAS officers and certain CPM 
cadres? Furthermore, in DPL which is a 
State Government undertaking there is a 
conflict and a clash between the CPM 
union and the RSP union on the labour 
front. I am saying this not because it is a 
State matter. I am saying this for this 
reason that at the State level people have 
tried by all kinds of attempts, all kinds of 
attempts have been made, to rectify the 
position. The Chief Minister himself is 
the Power Minister. He is also the Home 
Minister there. He has other duties. He 
devotes his time for party work also. So 
there is a persistent demand, you appoint 
a full-time Cabinet Minister for Power, 
because this whole crisis is not a part-
time duty. That has not been done. The 
next demand we made was at least you 
appoint—if you do not want to leave 
Power portfolio—a full-time Minister of 
State for Power. That has not been done. 
These things have appeared in the 
newspapers. One of the Ministers, Mr. 
Krishnapada Ghose, the Labour Minister, 
has said that he will end the power crisis 
in a week if the portfolio is given to him. 
So there is this clash    that is going on 
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inside. So you can see the problem. J. am 
reading lrom the rtewspapelr of 5th May. This is 
the position. Therefore, so far as West Bengal is 
concerned, so far as the power situation in West 
Bengal is concerned, we are not asking for 
Central intervention. We are asking you to 
please call a meeting; please take these facts. 
These facts show that the power units that we 
have got, if they generate power at the national 
level, at the national average, through proper 
maintenance, through proper technicians, 
avoiding political interference, avoiding inter-
union rivalry,, this problem can be solved. This 
problem is not confined to West Bengal. This is 
a national problem causing an incalculable 
national loss. Therefore, I hope the Energy 
Minister will not give the kind of contradicting 
answers that he has given. This is a serious 
question and he should deal with the situation 
seriously. The problem should be solved from a 
national point of view. This is so far as West 
Bengal power situation  is   concerned. 

So far as the all-India situation is concerned, 
in regard to energy, we have got a situation 
where the Energy Minister says I have got 
enough coal but the Railway Minister is not giv-
ing me sufficient number of wagons. And the 
Railway Minister says, I have got sufficient 
number of wagons but the Energy Minister is 
not giving me coal. This is the position. Public 
statements are appearing in the newspapers. The 
Steel and Mines Minister goes one step ahead. 
Mr. Patnaik says, both are to blame. The Energy 
Minister is not giving me coal and the Railway 
Minister, Prof. Dandavate, is not giving me 
wagons. So all three Ministers are right. All 
three Ministers are right because it has been 
proved in the Cabinet Sub-Committee that 8000 
to 10000 wagons —I think Mr. Ramachandran 
will agree with me—which the Railway 
Minister was required to give according to the    
allotted quota, have   not 

 come. Therefore, the allegation! against the 
Railway Minister is correct.    Now, so far as 
the     allegation 
 against the Energy Department is 
concerned, that is proved from the official 
documents* The problem in West Bengal is 
a little different. In West Bengal the Chief 
Minister himself is the Power Minister. 
Therefore, he could not blame himself. First 
he says there is no power crisis. If you persist 
saying that there is a power crisis, then you 
are a party to the conspiracy. Stage by stage 
the whole of Calcutta ceases to be Calcutta. 
Calcutta grew out of two or three villages—
Govindpur and Shutanpur. Now it has 
reverted to the old villages because there is 
no electricity. It has become now again 
Govindpur and Shutanpur. When the 
situation became so intolerable the Chief 
Minister had to admit it. Orginally they said, 
no, there should be wayside meetings to 
explain to the people that there is no power 
crisis. But when the entire Calcutta is 
plunged in darkness, then wayside meetings 
could not be held to explain that there is no 
power crisis. Then the Chief Minister goes 
and opens a private power plant, the CAC. 
And then the Government-owned State 
Electricity Board, Government-owned 
Durgapur Projects Limited, are not 
functioning properly. There is no 
management there; there is no coordination 
there, Sir, the problem in West Bengal is that 
the Chief Minister is himself the Power 
Minister. In the Centre the Janata Gov-
ernment is in a happier position because the 
Energy Minister can blame the Railway 
Minister and the Railway Minister can blame 
the Energy Minister. These two portfolios 
are held by two different Ministers unlike in 
West Bengal where the Chief Minister is 
himself the Power Minister. 

Sir, coal is the main source of our energy 
and the Minister is sayting-that there is no 
coal  shortage.     Irt 
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1977-78 the original target was 106 million 
tonnes. They could not fix the target at this 
level and they reduced it to 103.2 million 
tonnes. The actual performance was only 
100.9 million tonnes, resulting in a shortage of 
2.3 million tonnes in 1977-78 from the revised 
target and a shortage of about 5 million tonnes 
from the original target in 1977-78. 

What is the position in 1978-79? The 
original target was 113 million tonnes. Later 
it was reduced to 106 million tonnes. The 
performance was 102 million tonnes 
representing a reduction of 11 million tonnes 
from the original target and resulting in a 
shortage of 4 million tonnes from the  revised 
target. 

It is said that every effort is made to 
increase coal production. Before the oil crisis 
came, between 1951 and 1973, the rate of 
increase in production of coal was 3.7 per 
cent. After the oil crisis started, between 1973 
and 1975, the rate of increase in coal 
production was 25 per cent per year and the 
coal production from 1973 went up from 77 
million tonnes to 96 million tonnes. Now we 
are facing the crisis and we find that the pro-
duction of coal is falling. This is about coal. 

What about energy and what about 
electricity generation? The installed capacity 
for generation of electricity for 1977-78 was 
3,400 MW. All the money was provided 
keeping in mind this target. But what was the 
performance in 1977-78? It was only 1,356 
MW. There was thus a short-fall of about 
1,450 MW. The Minister is nodding his head 
to suggest that he is not accepting this. If he 
does not accept these figures, I will have to 
quote from official documents, namely, 
Annual Plan 1978-79 and Review of Plan 
Performance, 1977-78. I am reading from 
page, 44, paragraph 4: 

As against a target of adding 3,400 MW 
to the generating capacity in 1977-78, the 
achievement was 1,956 MW—Vide 
Annexure IX(I). 

This is from your official documents. What is  
the reason they have given for this short-fall?      
The reasons are self-condemnation.   They     
say     that there was delay in completion of civil 
works.      Money was provided for the works.      
It   is  not   that  money   was not  available.      
They are asking for documents.      The 
documents are not with them.     They do not 
know what is   the   short-fall.       The   first   
reason given is delay in completion of civil 
works.      There  is  so     much  of un-
employment in this country and still you  could  
not   complete  the   works. The  second  reason  
is   uneasy labour relations.   Is it a    
compliment?    The third reason is shortage of  
materials such as steel, cement and explosives. 
Steel was in surplus and cement was in surplus.     
There is no planning for explosives.      Thermal   
generation   of power increased only by 1.7 per 
cent. What  is  the  reason?      The     reason 
given is forced outage which was  13 per cent in 
1976-77, but it increased to  19  per cent in  
1977-78.      Outage is increasing.      Sir, so far 
as coal is concerned,   particularly  which  is   
the source of our energy, the position is that 
when they presented the  Sixth Plan—they    call    
it   as    fresh   Fifth Five Year Plan—in   their    
document they said—if the Minister contradicts 
me, I will give again references from that 
document—they say that no difficulty is 
expected in meeting commercial energy demand 
in the next five years.    In 1979 they said that. 
When, they    came,      coal    production   was 
surplus, and in the first two years of the Fifth 
Five Year Plan the production   exceeded  the  
targets.     In  that document they say: — 

"The performance of the coal industry in 
the recent past 

When they  came in. 

.inspires confidence that it can meet the 
increasing energy demand arising in the 
coming years. 

Sir, in this Plan of 1978—83 they say that 
because of the performance^ 
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the coal industry can meet their demand, 
and in the last year there is a shortfall of 
11 million tonnes from the original target 
and in the previous year in the first year 
of the Janata Government, there is a 
short-faTl of about 5 million tonnes from 
the original target. And in this particular 
document they have said: 

"The coal based thermal power 
stations account for the bulk of the 
addition to capacity in the Plan period." 

Therefore, Sir, money was allocated. 
But this shortage has aggravated the 
energy situation. Sir, the energy position 
is very critical. Unless some corrective 
actions are taken, the position will 
worsen. 

Thank  you, Sir. 
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SHRI KALYAN ROY: It is totally 
wrong. I can demand his resignation. 
Every dipute is because of the failure of 
the local management to settle it. The 
Minister has sent a special circular. I have 
got the circular here. It has been sent to 
each of the M.Ds (Managing Directors) 
that they should not unnecessarily go in 
for litigation. Mr. Janeshwar Mishra is 
new to his Department.    But let him  not 
resort 
+r» fnlsphnnH 
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(Interruptions') SHRI 

KALYAN ROY: Even about the guest 
houses, I challenge him. More guest 
houses were opened in last years than 
ever before in each of the coalfields. Let 
him accept the challenge. I had not much 
time. I might have mentioned about 
Calcutta I challenge him that in each of 
the coalfields of these five subsidiaries 
more guest houses have been opened. I 
challenge you. You accept the challenge. 
(Inter-ruptions). 

acrimonious, less ugly than the fight you 
are having in the Cabinet. 

{Interruptions) 
SHRI KALAYAN ROY: Who belongs 

to your party. It is a Janata MLA of 
Bihar. He hag got the biggest contract. 

  

 

SHRI KALYAN ROY: You should be 
properly briefed. He should not mislead 
the House. After all he is a Chela of Mr. 
Charan Singh. We do not expect this from 
him. 

 
SHRI KALYAN ROY: Let a Com-

mittee of the House take any dispute. 
Even on the question of refusal to give an 
ambulance, they went on strike. Because 
a worker's child was killed and no 
ambulance was available, the workers 
went on strike. Is it justified or not? 

MR. DEPUTY CHAIRMAN: Order 
please. 

 
SHRI KALYAN ROY: It is less bitter 

than your fight with Mr. Morarji Desai 
and Mr. Vajpayee. It ig    less 

AIR. DEPUTY CHAIRMAN: 
Order please. Please don't    interrupt like 
this. This is not the way. 

SHRI KALYAN ROY: Whatever 
language he speaks, he should understand 
things. 
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PROF. RAMLAL PARIKH (Guja 

rat) : Mr. Deputy Chairman, Sir, I 
thought this debate on the working 
of the Ministry will offer positive 
suggestions to the acute power crisis 
which is engulfing not only West Ben 
gal but Maharashtra and Gujarat also. 
I am, therefore, sorry that my friend, 
Mr. Kalyan Roy, should have chosen 
the occasion of discussing the work 
ing of the Ministry in a manner which 
would aggravate the crisis rather than 
resolving it. No doubt some of the 
iprdblems he raised are problems 
which must be attended to im 
mediately, and if there are 
genuine grievances of the labour, 
particularly in view of the 
hazardous working in the coal indus 
try. I entirely agree with him that 
we must give the topmost priority to 
their problems. But while sympathis 
ing with the genuine problems of the 
mining labourers, I would say that 
we must keep in mind that if we 
aggravate the crisis of coal supply if 
We do something which will further 
worsen the position of coal supply it 
would affect all of us and it would 
virtually become a question of survi 
val of all of us, the entire nation. I 
would, therefore, not say anything 
more than that and I would appeal to 
the Minister that he should look into 
this problem without losing time and 
if he finds that their grievances are 
genuine he should do something irri- 
 madiately. 
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[Prof. Ram Lai Parikh] 
Sir, the working of the Energy Ministry 

should be rather considered in totality, not 
from one aspect or the other only. I have 
read through the reports of both the 
Departments of Power and Coal and I too 
have some comments to make on the 
working of the Ministry. But I would 
nevertheless say that the goals which the 
Ministry has set up for the purpose of 
future development are the right goals, 
the correct thing that they have chosen. 

For example, 12.6 per cent increase has 
been achieved in one year in power 
generation. This, r consider, is a splendid 
achievement. in spite of several 
bottlenecks the Ministry of Energy has 
been successful in achieving from 83,658 
million units to 93,838 million units of 
power generation. This is certainly a 
splendid achievement, and this is in 
accord with the Janata Party's policy to 
give high priority to power generation 
and to accelerate the development of 
power generation in such a way that we 
are able to cover all our 575,000 villages 
in the shortest possible time. As most of 
tne Members who have been following 
the developments in the Planning 
Commission, know that rural 
electrification has been niade a part of the 
Revised Minimum Needs Programme 
(RMNP), and, therefore, the Ministry's 
efforts in this direction are certainly very 
admirable. Although the problem is so 
stupendous that the achievement falls far 
short of what we really need. That is a 
different thing. But the effort has been 
made—a .sincere effort has been made. 
Mr. Rama-chandran, who is presiding 
over this Ministry, is a dedicated and 
honest public worker, and has made a 
sincere effort. 

But the Power Department is not alone 
in its functioning. The Department has to 
depend on several factors, several 
conditions and several agencies to 
implement its programmes.   There are 
constraints  all- 

round constraints, within which it has to 
function. In spite of that, it is really a 
matter of satisfaction, that Rs. 360 crores 
were provided in the year under report for 
rural electrification covering more than 
40,000 village3 and also that a decision 
was taken to ensure in the coming five 
years—let me say four years because we 
have already completed one year of the 
Sixth Plan or the mid-term Plan, whatever 
we say, but I prefer to call it the Sixth 
Plan—that 50 per cent of the rural 
population will be covered under) the 
rural electrification programme. This also 
is a very important and significant deci-
sion which will effect reordering of our 
economy. 

Sir, if you look at the Sixth Plan 
proposals for the development of pewer 
generation, particularly in the rural areas, 
Rs. 1,450 crores have been provided and 
that in addition Rs. 300 crores wiU be 
available from financial institutions. This 
is certainly a very very bold effort to 
overcome the' crisis of power generation 
in our country, v/hich is not new, which 
Ras not suddenly developed this year and 
which we have been facing for the last 
several years in one or other form at 
every intermediate period. Almost every 
alternate year we have been facing thi3 
kind  of crisis. 

The Department of Power in the 
Ministry of Energy is not only devoting 
its entire attention fo the programme of 
generating more electricity but is also 
trying to engage its attention for finding 
out alternative sources of energy. This is 
more important and more crucial than 
that if you want to ..protect our future. 
And here I would say that the Ministry 
perhaps has not taken it as seriously as it 
should. While it is engaged and involved 
in the development of bio-gas, solar ener-
gy, tidal power, wind power and nu- 



297        Discussion on working            [ 8 MAY 1979 ]     of Min. of Energy                 298 

clear energy, I do not think   the efforts put 
in this area of developing alternative  
sources    of  energy     are adequate 
enough or even serious enough.    I  would,     
therefore,    plead with the    Minister    
that it is high time to read the writing on 
the wall that mere  dependence  on  
electricity generation  through    thermal     
power stations  or  hydro-power  stations    
Is not going to solve our problems. We 
must learn a lesson from our experience of 
the last 30 years and     give very  urgent     
attention and  a  very great priority to the 
development   of alternative sources of 
energy.   I was rather  amazed  a'nd  
astonished     that my learned    friend,     
Mr.     Shrikant Verma,     ridiculed   the   
ideas of bio-gas  and  solar  energy.    The     
world over,  scientists,     technologists      
and experts have come to tne conclusion 
that even a country like the   United States 
and even a country like Soviet Russia 
cannot afford an uncontrolled use of 
electricity, an unrestrained use of 
electricity in their life. These great cities,  
these  great metropolitan places are, in 
fact, consuming so much electricity 
wastefully and using      it in such a bad 
manner, in such     an ugly manner for 
making advertriis^ ments  and all kinds of    
unwanted things.    Even these nations   
are feeing that this has to stop.   They   
have realised that the time has come when 
they cannot  depend  only on electricity.    
And    in our country,    50 per cent of our 
villages are yet to      be electrified, and     
according    to    the estimates prepared by 
the experts of Energy Ministry, it will take 
another 15 Jfcars to cover all the villages. 
In this^Ktuation,  the  demand for elec-
tricity would go on increasing and by that 
time, it would rise so high that it would be 
impossible to meet    the demand  of  
electricity through thermal power stations    
or other power installations.   Therefore, 
Sir, I would plead with the     Minister that 
it is high time that the problems of gene-
ration of bio-gas, solar energy, tidal power 
and wind power were attended to very 
very seriously and urgently, 

 

particularly bio-gas. Let us not 
forget that all the electricity genera- 
" tion that we have dene for so many 
years, and in the last two years very 
rapidly, is mostly going for indus 
trial use and recently,for' energising 
pump-sets. But the poorer people 
of our society, who constitute our real 
society, are not benefiting from the 
electric power and the facilities aris 
ing out of it. Therefore, Sir, it is 
important that we must have some 
kind of decentralised, locally pro 
duced energy available for e ' 
mers' use. To that end, I think, 
bio-gas is the most effective, most 
modern most ultra-modern, I v. 
say, most scientific and most techno 
logically advanced solution, the world 
over. It would be a folly to consider 
this as backwardness. It 
would be the height of cur ignorance if 
we say that development of bio-gas is 
going to lead us to backwardness. It is 
bio-gas which is going to answer some of 
our most difficult problems of energy. 

Then there are proposal for tidal power 
development. And one such proposal has 
been submitted to the Ministry of Energy 
by the Gujarat Government, for 
developing tidai power on the coast of 
Saurashtra. J am surprised that it has not 
received the response that was expected. 
When you are faced with serious power 
crisis and when Gujarat Government is 
willing to conduct research, even the 
research proposal for tidal power has not 
received the kind of sur. which it should 
have received. Ii not been cleared yet. 
This is where the Ministry is not as 
serious about developing alternative 
sources of energy, as it ought to be. Then 
comes the question of wind power on cur 
coasts. On our coasts adequate sources 
from wind power are a\ able but we are 
not harnessing them. 

Then solar energy. I would say that 
research has established, and I am glad to 
find in the report, that a 10 Kw power 
station of solar energy has been 
successfully    invented now 
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[Profess Ram Lai Parikh] This is an 
achievement on which 1 congratulate the 
Department. But even here I would warn 
the researchers and the experts that if 
they were going to have solar energy also 
converted into traditional mode of cen-
tralized electricity, then they would not 
succeed; that would again create more 
problems. 

Nuclear energy is excellent. We 
welcome it. We should do everything 
possible to develop atomic energy, 
nuclear energy. But we must remember 
that the centralisation and concentration 
of nuclear energy and atomic power 
stations, creates certain serious problems. 
Recently the leakage in Nuclear power 
station in the United States created a 
panic in the whole of the United States 
and the whole of Europe. Atomic 
radiation that flowed from a small leakage 
from the nuclear energy would be 
hazardous. It would be worse than famine 
or earthquake. It would be disastrous and 
catastrophic. So these problems should be 
looked into. We must try to build locally 
produced sources of electricity and energy 
at least for consumers' use. 

I was also happy to read that Rs. 4.5 
crores have "been provided for 
specifically electrifying Harijan bastis. 
Thie is indeed a very .significant and 
important step. 

Coming to the Coal Department, I feel 
that the position is really not clear. On 
one side there is a claim in this report that 
coal production has slightly increased, 
and on <he other side we find statements 
that coal production has gone down. It is 
difficult to make out the correct position I 
have read both reports and I have got 
more confused after hearing our friend, 
Mr. Janeshwar Miahra, the Minister of 
State. I hope the Minister will clear this 
confusion. If coal production is going up, 
even slightly, then what is the problem? 
We do not knew what the problem is. 
Gujarat has been facing an acute crisis. 
Last month there were days when we had 
only one day's coal with the three major 
thermal power stations: Gandhi- 

nagar, Ahmedabad and Ukai. And the 
Minister admitted in answer to my 
question yesterday that 'they could supply 
only 57 per cent of the coal allocated for 
Ukai thermal power plant. With all these 
things, the picture does not seem to be 
clear as to what really is the bottleneck 
and where We are stuck. I am told by the 
Railway Minister that they have sorted 
out all the problems and there is no 
misunderstanding between the Ministry 
of Energy and the Ministry of Railways. 
The Ministry of Energy says that there are 
no problems so far as coal supplies are 
concerned. Now, Gujarat has asked for 
more wagons. If there are no wagons, 
please allow it to be lifted by ships, 
through sea route. The Gujarat Gov-
ernment has made a representation to the 
effect, but it is not being acceded to. You 
cannot supply us railway wagons, and 
you would not let us have the shipping 
lines to lift it. Then what are we going to 
do? And now the position in Gujarat is 
not easy. It is a very, very difficult 
position. Against the requirement of 
10,000 metric tonnes of coal per day, we 
are getting only 6,000 metric tonnes of 
coal per day. This is the average worked 
out. If this is the position, I think the 
industries in Gujarat are also likely to 
close down very soon and that would 
create a big economic disorder, 
unemplyment, shortage of goods, and 
what not. All these are very serious 
problems. Ministry of Energy is not an 
isolated Ministry. A small lapse here and 
there, a small miscalculation here and 
there, ca* affect the whole economy. The 
figures supplied by the Ministry 
then^plves show that they are not able 
tornake adequate supplies as were 
allocated. Even allocated supply is not 
being given to Gujarat. This is a very 
serious thing.   This is one part of it. 

Secondly, the requirement for electric 
power in Gujarat is increasing very fast. 
The State Government have submitted to 
the Centre sevem new projects for 
meeting their electric power needs for the 
coming five years.     Gujarat    needs    
3,900    MW 
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whereas it has only 2,500 MW. To meet 
this gap it has submitted plans for 
additional generation of 1,400 MW 
power. All these proposals have to be 
agreed to and cleared. Otherwise, in 
spite of all the serious and sincere efforts 
and genuine efforts of Mr. 
Ramachandran the problem will not be 
solved. I know he is trying very hard. He 
is leaving no stone unturned to meet the 
power requirements of States like 
Gujarat, Maharashtra and West Bengal. 
Bat he should work on three fronts. First 
is that alternative sources have to be 
tapped. New programmes submitted to 
him have to be very quickly cleared on a 
priority basis. Even alternative routes 
should be immediately allowed. The 
suggestion that we can lift coal by trucks 
is not workable because of the 
prohibitive cost. 

The problem, therefore, is very 
serious. 1 am sure he knows that it 
is very serious. He is not the kind 
of person who will say that this is 
no problem. He would accept that 
this is a very grave and serious 
situation which requires all of 
us      to join      hands      together 
and cooperate together to iind an 
immediate solution. The time has come 
when a very specific programme to 
resolve this crisis must be drawnup in 
consultation with all and if necessary by 
having a conference of all affected State 
Chief Ministers, the Chairmen of State 
Electricity Boards, the other concerned 
De- 1 partments of the Government of j 
India, like the Coal Department^ 
Shipping Department, Railways, Mini-
stry of Steel and Mines and the, Ministry 
of Energy. All of them must together 
find out a solution. It is no Use blaming 
each other. AH should work together. 
Nobody should work in an isolated 
manner, independent of each other. But 
on the whole, looking to the totality of 
performance the Ministry of Energy has 
done very good work in the last one year. 
The crisis that has been generated is not 
a crisis that has been generated because 
of one factor, but because of a 

multiple factors the solution of which 
requires the leadership from the Energy 
Minister. He should take initiative in 
marshalling all these multiple factors 
together so that the problem can be 
solved in all its multifarious dimensions 
that have been unfolded. With these few 
words. I congratulate the Minister once 
again. 

*SHRI E. R. KRISHNAN (Tamil 
Nadu): Mr. Deputy Chairman. Oa behalf 
of my party, I would like to express 
some opinions on this discussion on the 
working of the Ministry of Energy. 

Nobody can deny that Power and 
Energy are essential for the prosperity of 
our nation; but I regret to point out that 
the working of the Ministry has not been 
satisfactory. We expected that the 
production of 93,838 units of power on 
All-India basis by the end of February 
1979. We should have then an increase 
of power to 12.12 per cent. Since it was 
not so, there is a power-crisis 
everywhere. I would like to draw the 
attention of the Minister to the press-
report that the appointment of 
generalists, who were not experts in 
power-technology, as the Heads of 
Electricity Boards caused the power-
crisis. There is also a complaint that the 
fuel oil was not supplied properly. Had 
the cooperation of Department of 
Petroleum been taken, we could have 
had the oil to the extent of 15,60,000 
kilo-litres and the power-crisis would 
have been averted. 

It has been reported that the 
Kalpakkam Atomic Power Station is to 
be closed in the absence of supply of 
nuclear fuel. How is the Government 
going to face the situation? As the still-
born baby is declared dead, the power-
station has been facing the crisis. I feel 
so sorry for this. I request the Minister 
for arranging to get the nuclear fuel from 
anywhere and save the Atomic Power 
Station. 

If the crisis    continues    this way, 
♦English translation of oritfinVi 

speech in Tamil 
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[Shri E. B. Krishnan] will it be possible 
to increase the production to 44.500 MW 
from the present 26,000 MW? I 
appreciate the Minister on the occasion of 
achievement that he has taken necessary 
effortg to develop KORBA SUPER 
THERMAL POWER PROJECT, TATA 
ELECTRIC COMPANY and TROM-
BAY EXPANSION PROJECT with the 
financial assistance provided by the 
International Development Association 
and the World Bank. At the same time I 
wish to express my regrets also that no 
action has been taken by the Minister in 
regard to the power-projects 
recommended by Tamil Nadu 
Government. For the past one year, Tamil 
Nadu Government has been seeking 
permission to instal a Third Unit of 110 
MW at Mettur Thermal Power Station; 
but the permission is yet to be given. 
Similarly, additional power proposal. at 
Ennore Thermal Power Station also is yet 
to be given the required consideration. If 
all the proposals of Tamil Nadu 
Government are accepted, I am sure, there 
would be no power crisis in Tamil Nadu. 

It was said that power-production to the 
extent of 3022 MW was increas ed during 
the second year of Janata rule; but it 
became a matter of controversy. All-India 
Power Engineers' Federation has 
questioned the claim. The Federation is 
of the opinion that only 1522 MW was 
actually commissioned and the remaining 
1500MW was added taking the units in 
turning gear. The Chairman of the 
Federation issued a statement that there 
was an increase in the production only up 
to 16 per cent, not 23 per cent as claimed 
by the Government. 

Is it not correct that there has been a 
power-cut up to 40 per cent in all States? 
Tamil Nadu itself has to impose the 
power-cut up to 50 per cent. It has been 
reported that on account of acute power-
crisis in West Bengal, holiday was 
declared continuously for six days from 
Monday (9-4-1979) by the Industries. 
Each holiday would affect the production 
to the tune of Rs. 105 crore. Even Delhi 
is affected 

on account of the power-crisis. West 
Bengal is badly affected. I would like to 
know, Sir, what are the steps going to be 
taken by the Government to avert the 
crisis. 

It may be correct that there is an 
increase in the generation of power; but 
the demand for power has also been 
increasing. Power is required everyday 
for industries; since the demand was not 
met, the production cannot be considered 
as high. The demand from the South is 
estimated to be of 44,300 million units. I 
would like to know, Sir, how is the 
Government going to meet the deficit. 

There has been unnecessary delay in 
launching new power-projects. 1 request 
the Minister for taking necessary steps to 
launch the new projects with 
farsightedness. The Minister may be 
aware that all the water-resources for 
generation of power have been already 
brought into use in Tamil Nadu; hence, 
the Minister may, now, make efforts for 
installing Atomic Power Stations in Tamil 
Nadu. If the Ministry functions properly, 
it can bring credit to the Government and 
the industries will also have a satisfactory 
production. There are about 10,060 
industries functioning in Tamil Nadu 
employing lakhs of persons. Goods worth 
crores of rupees are being produced and 
sold in the country as well as exported. 
But, the production has not been'in full 
swing recently, on account of power-eut 
and the shortage of coal and diesel. If the 
production is reduced, it is natural that the 
prices may go up and the problem of 
unemployment may srise. I, therefore, 
request the Minister for taking necessary 
steps in order to avert the crisis. 

It may be seen that the Hydro-power 
projects in the generation of power are 
not given due importance. Since these 
projects keep off the pollution and are 
based upon the natural resources without 
causing any damage to the basic 
elements, I re- 
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quest for    importance to be given to 
these projects. 

Many power-stations are not in good 
condition. The Minister may be aware 
that while answering a question in this 
House yesterday, it was admitted that 
Nangal Pipra Station in Assam was not in 
good condition. Ennore Power Station in 
Tamil Nadu also was not in good 
condition and the remedial measures 
were recently taken. The generation of 
power is reduced at Neyveli Power 
Station. I request the Minister for paying 
his attention to improve the situation. 

It is said that the Fast Breeder Reactor 
Project has been going very slowly. If it 
functions speedily there is a possibility of 
using thorium available in a large 
quantity in India. It may be noted, that 
Germany and France are going ahead in 
the development of   Fast Breeder 
Technology. 
Regional Electricity Boards were 
established with a view to 6 P.M. 
introducing economy in power. In order 
to implement the policy of economy, 
Load Despatch Centres were also es-
tablished. With a view t0 getting the 
required scientific equipments, tenders 
were called for by the Northern Regional 
Electricity Board; it was found that one 
tender was lost during onward 
transmission to the Central Electricity 
Authority. Hence the order had to be 
given to SIEMENS causing a loss of Rs. 
90 lakhs to the Government. I hope, the 
Minister would enlighten us on the 
reasons for the loss. 

As regards coal, since the transport is 
not made available, it is stated that the 
movement of coal is not up to ithe mark. 
This Janata Government is represented by 
one Janata Party. All the Ministers 
holding the portfolios of Railways, 
Energy and Petroleum belong to one 
ruling party. Hence I request that all the 
three Ministers meet together and remove 
the hurdles in coal movement. 

After nationalisation of the collieries, 
COAL INDIA faced a heavy loss. What is 
the reason for the loss of Rs. 170 crore? 
Was not the coal sold at high prices? I 
hope, the Minister would give the 
necessary explanation on the point. I am 
sure, I if the authorities in COAL INDIA 
work sincerely there will be room for a 
good profit. 

The Director of Industries and 
Commerce in Tamil Nadu Government 
wrote to the Director of Raj Movement, 
Calcutta on 5-7-1978, pointing out the 
shortage of coal. Since the steam-coal 
was not received in the required quantity, 
the production in industries was affected; 
1 the production of bricks and tiles was 
too affected; more than 100 foundries will 
have to be closed in Coinv batore District, 
if the required coal is not supplied 
immediately. 

We require 131 wagons per month for 
our small industries; but only 57 to 65 
wagons are being provided. I have to 
point out that this kind of negligence is 
not commendable. Even though the 
Singarenj Mines at Kotha-kudam, 
Dellampaili and Ramagun-dam produce 
30,000 tonnes of coal_ I have to point out 
that the production is affected both at 
Ennore Thermal Power Station and the 
Cement Factories as the required coal is 
not made   available. 

There is a co-ordination wing linking 
coal and power in the Ministry of Energy. 
If the co-ordination is extended to the 
Department of Petroleum and the 
Department 0f Railways a way may be 
found out for proper movement of coal 
and the required generation of power. 
Can the Minister take any steps? What 
can a poor Minister do, unless the officers 
in the Department also extend their co-
operation? The Ministry cf Energy is a 
vital one for the development of 
industries, and has to function vigilantly 
in the interest of the welfare of 70 crores 
of Indians. Hence I request the 
Government for speeding up the activities 
to meet the deficit in power.    In the   
previous    month, 
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traiiig was affected in. Tamil Nadu due to 
non-availability of coal. Once the Nilgiri 
Mail was delayed by three hours on ac-
count of shortage of coal. I request that 
the Department of Coal should function 
efficiently. I request the Minister once 
again for taking up the proposals 
forwarded by Tamil Nadu Government 
for consideration and for implementation 
of those schemes in the interest of the 
nation. Thank you, Sir. 

SHRI VISWANATHA MENON 
(Kerala): Sir, I will not take much 
time because the issue has been dis 
cussed from various viewpoints. One 
thig has come out clearly, namely,, 
the lack of long-term vi&i°n and the 
lack of co-ordinaticn gre tne main 
ingredients for this power crisis. Al 
though from various political angles 
each party tried to ventilate its own 
opinion and ce eople  said that 
it is because o£ labour troubles and 
people from West Bengal felt that it was 
because of the present Ministry, the 
question remains why such a de-
velopment has taken place? Such a 
development has taken place because 
after we got freedom and all that we 
should have s°me kind of long term 
vision about these things. We lacked it. It 
is a fact. We have t0 recognise it. 

Sir, I come from a State which is not 
on this map of power-crisis States. We 
are rather giving power to other States, 
the neighbouring States. Sir, I remember 
one discussion between the Members of 
Parliament and various Ministries, the In-
dustry Ministry, the Irrigation Ministry 
ahd all that about the Idikki project and 
the generator to be bought or 
manufactured for it in India. On this 
question we had a discussion. We aR 
M.Ps. from Kerala, without any political 
differences, said that after all this BHEL 
has not manufactured any generators and 
so we will not allow it to manufacture for 
us. We said that it was our money and we 
were going to purchase it.    The    
Irrigation    Ministry 

supported us although the Industries 
Minister opposed it. Finally the Prime 
Minister had to interfere aSid we got our 
generator from outside. Sir, I am saying 
it because if you approach these issues 
with a long-term vision and build up 
certain things, they wiU be helpful. With 
the Idikki project we are how in. a 
position to help some other neighbouring 
States  also. 

Sir, there is a proposal before the hon. 
Minister about the Silent Valley Project. 
According to us it wRl also give us some 
more power and wi*n that we can help 
others. But the hon. Minister is not giving 
us any clearance in the name of deforesta-
tion, which he says is bad and o» such 
other theories. The point before us, Sir, is 
that the crisis is there. Whether a 
Communist Minister like Mr. Jyoti Basu 
rules or some other Ja'nata Minister rules 
or some other party rules, the problem is 
there and the question" is how to solve it. 
And, we have to face the problem on a 
war footing. Instead of doing that, 
everybody is putting the blame on others 
and they want to find a scapegoat. This is 
hot correct. I caa answer each and every 
point of Shri Sankar Ghose that he raised. 
But I am not going into all those details. 
The fact remains that in West Bengal 
there is crisis and in other States also 
there is crisis. The question is how to 
solve it, how to co-ordinate this work? 
What is the machinery that has been 
visualised by the Minister? The Centre 
alone can solve it actually because the 
Camodar Valley Corporation is also there. 
Everything should be co-ordinated from 
the angle of the Centre^- the Railways, 
the Electricity Authorities and other 
Ministries. The Centre must take the 
initiative and the Centre must take it 
above politics. Today Mr. Jyoti Basu may 
be in power but tomorrow Mr. P. C. Sen 
ako caa come into power but Bengal will 
be Bengal. Is it not? The problems will be 
the same. Without going into the 
problems as such IKey are puttihg 
everything on   politics    and 
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coafusing the issues. Sir, I was try-J ing to 
understand Mr. Mishra when he was 
talking about the coal employees, because 
I know Mr. Mishra as a disciple of Mr. 
Ham Manohar Lohia and I know him 
from 1967 onwards when he was in the 
Fourth Lok Sabha. But he was repeating 
things written by tne bureaucrats. He 
should study the things that happened 
after the nationalisation in Coal India. I 
know that he has got much time in the 
Ministry. Already there is a crisis; there is 
a situation that has developed. After six or 
seven meetings with the Central union of 
this Coal India, no compromise has been 
arrived at. There is a strike* from the 
18th. I thought some concrete suggestions 
will come from Mr. Mishra but he was 
trying to justify the bureaucrats who are 
predominantly corrupt. That problem has 
been highlighted by Mr. Kalyan Roy and 
I do not want to go into all those things. 
But my humbie request is that in order to 
save the situation, you should solve this 
problem. Besides this power crisis, if 
there is going to be a strike of coal 
employees also, what will be the position? 
I would request the Minister to study the 
situation seriously and try to solve it. 

Sir, 0n the whole, the problem must be 
taken on a national scale. Although some 
States like Kerala and Andhra Pradesh 
may be having some power, but if there is 
no rain in Kerala, then there also you are 
going to have"" this power crisis. But the 
problem is there. How to solve it? There 
should be a vision and there should be a 
scheme and there should be co-ordination 
of all these forces. I do not want to go 
into it because everybody else has said 
about it. One Minister says that he is not 
getting the wagons; another Minister v 
says he is not getting the coal. All these 
things are there. The coal must come 
from the coal mines and the coal miner 
should work for it. But you have to give 
him gome satisfaction.   It is a fact that in 
the pub- 

lic sector undertakings, apart from this 
Coal mdia, the employees have got better 
facilities. If the coal miner feels that he 
should oe given better facilities, 
accommodation, more pay and other 
amenities, is there anything wrong? So, 
Sir. 1 will not be taking much 0f your 
time  .   .   . 

SHRI LAKSHMANA MAHAPA-
TRO: These people have closed a project 
by the name Gundu at Ranchi and for the 
last 11 months, the em~ ployees have not 
been paid their wages. They are small 
and petty workers and they have now 
threatened to go on hunger strike from 
10th before the office of the Divisional 
Commissioner of Chota Nagpur. 

SHRI VISWANATHA MENNON: 
Such serious things are there. I would 
request the Minister to be more vigilant 
about it and I hope Mr. Ramachandran 
will take the initiative to solve all these 
problems. I am sure he can solve it 
within one day. At least he must have 
that intention an he must come fordard. If 
he does that, others will co-operate. 

On the question of West Bengal, I have 
got a lot of material but the only point I 
would hke to stress upon is, party 
consideration should not be there. 
Whether the Government is run by this 
party or that Party, should n°t be a 
consideration. The problem is a problem 
for the State of West Bengal, whichever 
party be in power, just like any other 
State in the country. It also has got its 
own problems and that problem must be 
taken as a national problem and it must 
be solved and I hope that the Minister 
will take the initiative. I request Shri 
Ramachandran and Shri Mishra to take 
the initiative and get the co-ordination of 
Mr. Madhu Dandavate and Mr. Biju 
Patnaik, if necessary, to solve the 
problem. If it comes to that, he should 
study the problem an the whole   and   
with    e 
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long-term vision he should visualise these 
things and he should study how this 
industry can be developed. Finally, I 
would reguest him once again about our 
Silent Valley Project in Kerala. He 
should give his green signal. 

DR. MALCOLM S. ADISESHIAH 
(Nominated): Mr. Deputy Chairman, in 
view of the lateness of the hour, I would 
refer o'nly to the annual report of Che 
Department of Energy and make four 
brief points. 

First]y; I found that    during    last 
month, in the month of April, except four  
States,  namely,    Kerala, Orissa, A.P.—
which entered for the first time this 
group—and Punjab, in all   other States, 
there have    been    power-cuts and severe 
power constraints.    Now, I would like to 
quantify this for the Government on the 
basis of   my calculations.   In the month 
of   Aprils as a result of the power-cuts, 
this power crisis as it is called, all over 
India, except in these four States,   I found 
that in "manufacturing    industry, we had 
lost Rs. 200 crores, in apiculture, we had 
lost Rs. 50 crores and in integrated rural 
development and   the tertiary sector, we    
had lost another Rs. 50 crores.    My 
calculation is, in the month of April alone, 
the country had lost Rs.   300 crores.   
Taking our monthly GNP of Rs. 6,500 
crores, in the month of April, our GNP has 
gone down by 4 to 5 per cent.   This is the 
importance     of    the    power-cuts 
which" this Ministry and the Department 
represent for the whole economy..   In 
relation to this, what we need to note is 
that in this case, in the case, of power,    
the    sources    of power in our hands are 
totally indigenous.   One is hydel power 
and we have had four years of 
continuously good monsoons.   Just as we 
have had four years of continuously good 
harvests, we should have had continuous 
improvement in our hydel generation 
which we have not.    The    other   is coal, 
thermal generation, coal or lig- 

nite and that again is all indigenous in 
our hands. 

My second point is that the annual 
report does not reflect the kind of 
crisis which Ms been raised in Par 
liament by all of us and Mr. Minister 
himself is aware of this. It is too rosy 
a picture which is painted here. I 
would like to say here that one im 
portant achievement last year, as we 
see in the annual report, is that this 
Ministry, under Mr. Ramachandran's 
leadership, has been able to cut back 
on the time lag the gestation period 
in regard to the construction of power 
projects. This is a great achievement. 
We, engineers and economists, were 
crying about the long time which is 
taken to complete power projects. 
Now, in one year, namely last year, 
2,000 MW was constructed' and the 
target this year ig 3,000 MW. This 
represents a very great breakthrough. 
Apart from that, I do not believe, 
this annual report reflects the con 
cern" which has been shown by all of 
us.  

My third point which is a question that 
I would like to ask Mr. Ramachandran is: 
What is the per" centage of actual 
generation in relation to the installed 
capacity? We have an installed capacity 
of 26,000 or 29,000 MW. What is the 
actual percentage of generation in 
relation to installed capacity? My 
calculation is—he can correct me if I am 
wrotog 
_ it is not more    than 40   per   cent. 

Forty per cent of our capacity ia being 
actually generated. If this iiT 90, this is 
the area where there should be serious, 
quick aad large leennlcal improvement. 

I end with my last point, which is what 
Mr. Menon just now mentioned and it is 
that we need an integrated programme, an 
integrated plan, which would both be 
horizontal, covering all departemnts of 
the Government, as well as vertical, 
covering all States vis-a-vte   the   
Centre,,   because   ifhe 
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 actual implementation of this pro- 
gramme is in the hands of the' State 
Governments. I do not believe that 
between the Central and the State 
Governments vertically or horizontally 
between the Ministry of Energy, 
Railways, Shipping, Industry, Steel and 
Mines and Agriculture, we have 
developed an integrated power deve-
lopment plan and action programme. I 
believe that the coal-supply situation 
which is the input for thermal production 
is a serious prublem. Our maintenance is a 
still bigger problem. And Mr. Deputy 
Chairman, our transmission loss in the 
country is still on an average 18 to 20 per 
cent. It should not be more than 10 to 12 
per cent. And this is not the Centre's 
responsibility. It rests with the States. So, 
I hope very much that in accordance with 
the suggestions that have been made, the 
Ministry would be able to give thought to 
a national integrated power development 
programme which will be both horizontal 
and vertical, to meet this crisis. 

SHRI P. RAMACHANDRAN: Mr. 
Deputy Chairman, Sir, I am very grateful 
to the hon. Members who have 
participated in the debate and made 
suggestions for the better performance of 
the Ministry. Energy being one of the 
major inputs to the economic 
development, naturally the House always 
concerns itsei* with regard to the 
functioning of this Ministry. In this 
country, when we talk of power 
development, at the time when we 
achieved freedom, the installed capacity 
was only 2000 megawatts. At the time 
when the Janata Government came to 
power, the installed capacity was pbout 
24000 megawatts. There was a growth of 
22,000 megawatts in the last SO years, 
after freedom. But after this Government 
came, we saw the reason and also the 
importance of the power development. So, 
we tried to expedite the ongoing schemes 
and also tried to sanction new schemes. 
By expediting and also sanctioning the 
new schemes we have set before lis an 
ambitious programme of deve- 

lopment and in that direction, jn the 
course of the last two years, even though 
we fell short of the targets We set before 
us, we have improved the installed 
capacity from 24,000 megawatts to 
29,000 megawatts. I hope the hon. 
Members will agree with me that it is no 
mean achievement. Not only that, there 
was a deficit in the power availability in 
this country. It was more than 15 per cent 
in the last year, i.e. in the year 1977-78. 
So, in addition to the growth that we had 
achieved, nearly 6 to 7 per cent in the 
country, the deficit has been brought 
down to less than 10 per cent in the year 
1978-79. I hope the hon. House will agree 
that it is no mean achievement. When I 
say all these things, I am very anxious t0 
see that the power development grows to 
match the demand in this country, but that 
cannot be achieved overnight, as hon. 
Members will understand, because power 
development means long gestation period, 
capital intensive long gestation period and 
also various other factors which go into 
power development. Those factors must 
also function efficiently, including the 
equipment suppliers and various other 
sources. Unless you have this coordinated 
effort, it is not possible to add more 
capacity in this country. That is why, in 
the course of the last one year I have 
taken directly the responsibility of 
monitoring this power development and 
tried to meet the equipment suppliers and 
the Ministers in charge of power of State 
Governments. Both at the national level 
and at the regional level we have tried to 
have meetings to see that the targets are 
achieved. 

A reference was made that the 
programme is very ambitious, whether 
we will achieve it. I am hopeful that we 
will achieve the targets that we have set 
before us. In the coming four years we 
want to add another 15,500 megawatts to 
the existing capacity, thereby raising the 
total installed capacity to 44,000 
megawatts in the country. Even beyond 
that, we want to see   that    the   installed 



315    Discussion on working        [ RAJYA SABHA ]        of Min. of Energy 316 

capacity rises to the tuns of another 20 to 
25 thousand megawatt between the years 
1983 and 1933. In the course of the next 
10 years—or 9 years to be precise—we 
want to see that the total installed 
capacity is raised to nearly 69 or 70,000 
MW in this country, thereby trying to 
wipe out the power deficit in this 
country. That is one part. 

The other part is, we want to see that 
even the existing capacity is utilised 
better. That is also another direction in 
which we ars moving. Today the installed 
capacity may be anything, but the 
capacity utilisation is not as high as we 
desire it to be. It is only roughly about 49 
to 50 per cent and in some States it is 
lower. But I am not taking shelter by 
saying that this is a State subject where I 
am not going to interfere. But one thing is 
to be appreciated—that we are Hying to 
discuss with the State Governments also 
to see how best they can increase the 
capacity utilisation in the States also. 

Unfortunately, at times there is a public 
criticism that the utilisation is very low in 
this country and that is why there is 
inefficiency and all these things. I would 
like to draw the attention of the hon. 
Members to the fact that the installed 
capacity is one, eapacity availability is 
another and the utilisation is the third, 
Installed capacity is something. But all 
the units will not he available. There may 
be planned outage, forced outage and 
unforeseen backing of generation in the 
various units. Because we have to take 
down these machines periodically for 
maintenance purposes, that means that 
that machine is not available for some 
time—may be one month, two months, or 
even three months. That is why we 
always see that about 15 to 20 per cent of 
capacity is not available, not because we 
want to see that it is not available but 
because of planned maintenance or forces 
maintenance. Because we are handling 
machines, at times they go wrong whether 
we want it or not. 

Out of the available capacity, the uti-
lisation is very good in our country, 
comparable to other countries in the 
world. Today the problem is that we do 
not have additional capacity, or surplus 
capacity in this country. That is why we 
try to see whether we can generate 
maximum power and distribute it to the 
people. So these things have to be 
understood before we criticise the power 
development in this country. That is why 
capacity utilisation has to be understood 
in the proper perspective. 

Then the next question is, when we say 
the power development is on one side, the 
other thing is whether hydel power has 
been exploited or investigated to the 
maximum extent possible. Unfortunately 
in this country, hydel potential is 
concentrated in certain areas—mostly in 
the northern region as well as in the north-
eastern region. In other regions, most of 
the power projects with hydel potential 
have been investigated "and they are also 
being used for the whole country. 
According to our rough estimates, we 
have got a potential of about 75 to 76,000 
MW of hydel power in thin country. Out 
of this, about 20,00tt MW we have got in 
the North-eastern region and the balance 
in the northern region and other regions. 
There was some criticism about the hydel 
power. It is true that it was neglected in 
the past. But after this Government came 
to power, we have tried to create a Cell in 
our own Department and tried to 
investigate the various hydel schemes in 
this country. We have tried to sanction 
these and see also that power is generated 
as quickly as possible. In this context, one 
ha3 to understand that hydel schemes take 
a longer time than the thermal schemes. 
That is why even from the States there is a 
demand for more and more thermal 
schemes to be sanctioned so that they can 
get the power quickly. In fact, gas-
turbines are demanded because you will 
get them commissioned in the shortest 
time possible. So the people are impatient. 
That is why they want quick-yielding 
results from the power stations. That 
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is why there is greater demand    for thermal 
projects in this country. 

Also there was discussion about alternate 
sources of energy and there are criticism." 
Tha wument is not paying enough attention to 
the other alternate sources of energy. I would 
like to point out here'that this Government is 
trying lo ( develop alternate {sources of 
energy and also do some research in the 
various fields. Everybody is talking about 
solar energy, tidal energy, wind energy and 
ocean temperature difference energy. All 
these things are being talked. But nobody 
talks about the cost of these systems of energy 
when it is developed. Today we want cheaper 
er ergy. If you want cheaper energy it can 
only be hydel energy. Next is thermal energy. 

There are other sources of energy like 
biogas; which we are developing. "We are 
going in a big way to develop biogas also so 
that the rural areas can be supplied with this 
energy so that the electrical energy which is 
costlier caa be saved for other uses. 

With regard to tidal energy about winch our 
hon'ble Member from G«j'arat wa3 referring, 
in fact, we received a letter and we are going 
iato it. Now, in the whole world there are not 
many places where this tidal energy is being 
experimented. If I remember correctly, it is 
only in a country like France where there is 
one unit functioning. Further, we have found 
out that it is not only complicated, it is also 
very costly. But in spite of this hurdle we are 
trying to see how best we can go into  this  
question  in  this  country. 

With regard to solar energy, we are trying 
to develop it. But we can use it for certain 
purposes only. But to commercially exploit 
that energy it will take. Not only time, we 
have also to study the cost factor. Merely 
mentioning alternate sources of energy and 
saying that the Government has not done 
anything does not offer any solution.    We are 
trying to 

go into all these source:: of energy. 
At the same time we are taj lg to 
see how best we can generate power 
from aU these alternate sources which 
will be cheaper and which can be 
useful  f r-iral people. 

With      s,^- energy    -Hey,     a 
reference was made. A group has been set up 
already to go into the question of energy 
policy. As soon as that group presents its 
reports, I will come before the House and an-
nounce the policy that we are going to pursue 
in this direction. It is not that we are not alive 
to this problem. We are alive to the problem. 
Experts are going into the question and the 
group will submit its report as early as 
possible. Then I will coma before the House 
to  announce    the    policy. 

Apart from these things we are als0 trying 
to develop these energy resources. Also the 
rural areas have to be given power in the 
shortest time possible. That is why, as hon'ble 
Members mentioned, in the current Plan of 
five years we have got schemes under which 
we are going* to spend about Rs. 1,750 crores 
to electrify the villages. Out of the 5,76,000 
villages in this country so far we have elec-
trified only about 2,26,00 villages. We have 
covered only less than 40 per cent of the rural 
areas. Even though some States have achieved 
cent per cent., some Sta':es have achieved 90 
per cent or a slightly more, our overall 
achievement is only about 40 per cent. Our 
intention is that after taking into consideration 
the availability of resourceg and also the plans 
in the States we are hopeful to say that we 
would be able to electrify the entire rural areas 
by the year 1994-95. That is our ambitious 
programme, and we want to see that the rural 
areas get power because in our scheme of 
things we have to see that rural employment is 
generated. For that also we need power in the 
rural areas. 
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And there were a lot of points 
raised by the hon. Members about the 
Coal Department. Of course, my 
colleague, Mr. Mishra hag already 
intervened ar,d explained about the 
Coal Department. But I want to add 
one or two points. With regard to 
coal we    ha- _      .»scries 

now to prod"e coal required by the consumers 
in thia -Oiiiixy. Everybody always criticise 
that coal is not available at the consumer end. 
It is a nationalised industry, and because it is a 
nationalised industry, naturally the criticism, 
will be more than normal. When coal was in 
the private sector and was not available, 
nobody complained, and everybody laid that 
coal was available. Today, in spite of various 
hurdles that we are facing, coal is produced m 
the country. I would appeal to the hon. 
Members of the House not to fall a prey to the 
vested interests who want to malign the coal 
industry which is in the public sector today. 
Sweeping remarks are made very often about 
the functioning of the coal industry, saying 
that everybody is corrupt. Can we not see at 
least one per cent good in the coal industry that 
is functioning? If everyone is saying that 
everyone in the industry is corrupt, where am I 
to go to run the industry? This is a sweeping 
remark. I am afraid it is neither fair to the coal 
industry nor to the people who are involved in 
the industry. 

SHRI SHRIKANT VERMA: The industry 
is sick. 

SHRI P. RAMACHANDRAN: It may be 
sick or it may not be sick. Nobody talks about 
the sick industries in the private sector. Every-
body only looks at it. There are hundreds of 
industries in the private sector which go sick. 
Even there public money is spent. But nobody 
talks about the private sector. Just because 
there is some drawback somewhere because 
of the problems that  confront us beyond  our  
control 

you simply say that it is a si«k industry, 
should it be condemned? And nobody says a 
word about the private sector. 

SHRI SHRIKANT VERMA:    When you 
fall ill, we   will feel concerned. 

SHRI P.       RAMACHANDRAN: 
Thank    you  for  your  concern.    Let there be 
a fair     criticism.    That is what I want.   If 
there is a fair criticism, I will try to rectify it, 
but     if you are going to say that there    is 
nothing good that you can see in the industry, 
what can I do? That is why I would    appeal to 
the    House that when you make a criticism, let 
it be a constructive criticism. Do not   make 
sweeping remarks    condemning    the entire 
industry which is trying to do its   best.     
Inspite   of   the   natural hurdles, we have been 
able to    produce a little more than what we   
did in the last year.    Not only that, but we 
have got pit-head stocks.     Some Member      
said      that    it wag not a correct estimate.    I 
have offered the Members   of  the  Estimates   
Committee to    visit the   coal mines    to see 
whether the stocks are there or not. That is 
what we have offered,  and we have    even  
taken the    railway officials and the power 
officials to go to the    coal mines to see   for 
themselves     whether     the     stocks     are 
available or not. Why I say this    is that we are 
not trying to shelter any inefficiency in any 
part of the Ministry or the  industry.    We 
wane  to see that it is exposed to the public; 
that is our intention.   That is why I have 
invited the Members to go there. If any 
Member wants to go  to the coal    mines  and  
see how they     are functioning,  I  am    
prepared    to  cooperate with them and am 
prepared to make arrangements to visit   them. 
That offer I am    making    and have made to 
the Members of the   Consultative Committee. 

With regard to the Labour problem, 
particularly* Mr. Kalyan Roy, was almost 
shivering in tension when he spoke about the 
entire coal industry. 
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SHRI LAKSHMANA MAHAPAT-RO: 
You have made him come to that state. 
Please see that that tension goes away as 
early as possible. 

SHRI P. RAMACHANDRAN: You see, 
the labour problem is there. And 
negotiations are taking place. In fact, we 
are very anxious, not only very anxious, 
we want to see that the strike is averted at 
any cost. But one-sided action will not 
help. So, I would like the trade union 
leader friends also to co-operate and see 
that we sort out this problem and avert this 
strike so that the economy will not suffer. 
If there is a strike in the coal fields, it will 
affect power generation, it will affect the 
industries and the entire economy will 
come to a grinding halt. Do you want such 
a situation to arise in this country? At the 
same time, reasonable demands will be 
considered very sympathetically. 

SHRI LAKSHMANA MAHAPAT-RO: 
The answer should be given by you—
whether you want it or not. 

SHRI P. RAMACHANDRAN: No, 
no. I do not want the strike. But 
just because I do not want the strike, 
if you are going to put forward un- 
reasonble demands, what am I to do? 
The industry must be in a position 
to sustain it. We must also con 
sider that the industry must be able 
to bear it. Unless the industry is able 
to bear it,, how am I to pay? With 
all these constraints, in fact, we are 
going all °ut to see how far we can 
go and sympathetically consider the 
demands and see that the problems 
are sorted out. We are trying to do 
that. I want the co-operation of the 
trade union leaders also in thig res 
pect. I cannot do it one-sided. There 
must be some helping hand coming 
from the other side also. So I will 
take this opportimity to appeal to 
my trad» union friends to come to 
some settlement as early as possible 
So that we canl both of us, avert 
this strike which will put the entire 
nation int0 jeopardy. ___ 

Sir, I do not know whether I should ; 
take more of your time. Some of the 
points have been answered. About power 
generation, I tried to say whatever I 
could. Now, I will make a general 
observation on this. As I told you, there is 
demand for more schemes being 
sanctioned in various States. That demand 
is very common. AH the States invariably 
want it. You see, when we plan for 
additional capacity in the country, we 
have to take into consideration the 
resources. That is the first thing. Also we 
have to take into consideration the 
demand of a particular period of time for 
power in the country. That also you must 
take into consideration. Resources and 
demand—both these criteria must be 
there. (Interruption) Also in regard to 
Kerala's Silent Valley, as he himself 
mentioned, there is an ecological 
problem. That is being sorted out. We 
will try to see whether some quick result 
will come out of it. 

One more point which I left out is—
most of the Memberg have mentioned 
about it—the power crisis in the eastern 
region. Here I want to make one or two 
points. Every Member was mentioning 
about Bengal. Here, you see, when in the 
entire country there is an increase in power 
generation and power cuts are not very 
many in very many States, there is a crisis 
in West Bengal. The hon. House has to 
understand why this crisis is there. You 
have got more than 1,350 MW of installed 
capacity in West Bengal. And they are 
generating only 600 or 700 MW in that 
State. That is one part of it. The second 
part of it is, there are schemes which have 
been sanctioned to the tune of 1,500 
MW—1,460 or 1,470 MW. Some of the 
schemes were sanctioned even as early as 
1972 or 1973. And work has not prog-
ressed. The machines are lying there. If 
they complete these schemes, the problem 
will /not be there. In spite of these things, 
the Centre is trying to help t7hem by 
getting     power  from variouV; neigh- 
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bouring   States.   Here   also   one  other point I  
want    to make very    clear. Power is mostly 
the responsibility of the States.  They have to 
add to the capacity,  generate, maintain and also 
operate     efficiency.    If  the  agencies which 
do all these things fail,    what are    we to do?    
We can    only help them.   If there is a request 
from    a State Govvernment saying here ig    a 
problem,  you    come  and  help  us  to solve it, 
we will do that. But simply because  there  is  a  
forum  in  Parliament,   if    everybody    starts    
talking about     the     Central     Energy   Min-
istry for the problems      that      arise entirely 
in the States, problems  that are entirely for the 
States themselves to solve, what are we to do? 
At the same time, of course, I am not trying t0 
wriggle myself out of the    problem.   We are 
trying to do our    best to help every State.    
Even in Bihar there are schemes pending. They 
are not being implemented.  Work is not 
progressing there as fast as it should. When I 
am trying to bring down the gestation period    
of the power plants in the country, in some of 
the States some of the schemes are taking more 
time than they should normally take. What am I 
to do    then? The States must place enough 
resources at    the disposal  of the  respective  
Electricity Boards    or    the    concerned    
project authorities;  they must make availablo 
the    various inputs    that are necessary.    Then 
only the projects can be completed On time.    
Otherwise    how do you expect that the projects    
can be completed on time? There will be delay, 
there will be power crisis.  So this is the role of 
the States, and the Centre   s willing to help 
them in all fields, fis I told you, last year I per-
sonally took monitoring meetings.    I went  to 
the State capitals myself.   I went to Calcutta, I 
went to Madras, I had a meeting in Delhi.    I 
also went tn    Bombay.     I    visited the    
northeastern      region      also—I    went     to 
Shillong.  I visited all the five regions; f  had    
fiye  regional    meetings  and discussed Avith 
the regions what their Problems /  were,    
where the    Centre could he^p them.  And in 
the current 

year's commissioning programme we are 
having our first meeting tomorrow. I am 
meeting the equipment suppliers and our own 
Power Department to sort out whether there is 
any delay in the supply of equipment. Then I 
am going region-wise to discuss with the 
States what their problems are, where to help 
them. I am taking all these steps. Why I am 
saying sj.1 this is we want to see that the 
programme that we have set before us must be 
completed at any cost. That is why, even 
though it is a State problem, we want to go 
and help them to the maximum extent 
possible. And whenever there is a demand 
from a State for a new power project, we go 
into the necessity for, it and wherever we feel 
that there is a necessity for that we do not 
hesitate to sanction more schemes. Mr. 
Krishnan was mentioning about Tamil Nadu. 
We will not hesitate to sanction schemes if 
they have got the necessary resources, if they 
have got enough resources and if there is 
demand. That is why I say there will be no 
problem about these things. 

With these words, I once again thank al] 
Members  .   .   . 

PROF. RAMLAL PARIKH; What about 
coal? 

SHRI P. RAMACHANDRAN: About coal 
I thoughf" my colleague has spoken about it 
and I need not dwell on that. As regards coal 
supply again I have to say that even yesterday 
the Power Ministers from Gujarat as well as 
Maharashtra both met. In fact, they wanted 
ad-hoc allotments from some of the coal fields 
which are not linked to the power 'stations 
there. I have directed the Coal Department to 
give them ad hoc allotments. And if they want 
to move it by ship, by sea, we said we will 
make ad hoc allotments wherever coal is 
available. But then even there the ports must 
have the capaciiv     to    handle    coal,     
because 
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certain ports are not developed in that 
way as to be able to handle coal loading 
in a J)ig way for power stations. And coal 
Tias to move from coal fields to the 
harbours. That is also a problem. Tn spite 
of all these constraints we are willing, the 
Coal Department is willing, to offer coal 
from fields where it is available, from 
where they can move either by sea route 
or by rail. In fact, with regard to Gujarat 
and Maharashtra even my colleague, the 
Railway Minister, has agreed to place at 
the disposal of the Coal Department 
additional rakes to move coal from the 
fields from where new ad, hoc allotments 
are made. So, we are trying to solve this 
problem in all possible ways; we are 
every day having coordinating meetings 
with the Railways Coal'Department is 
also in the picture. Coal, power and 
Railways, they are sitting together 
everyday and are discussing the problem. 
We will try our best to see that the 
problems are solved. The generation is 
going up. Normally the demand for coal 
also will go up. We will naturally produce 
more coal. We will not only produce, 'but 
will move coal also. With the best of 
cooperation from all of you, I hope to 
solve this problem very soon. 

MESSAGE FROM THE LOK 
SABHA 

The Special Courts Bill, 1979 

SECRETARY-GENERAL; Sir, I have 
to report to the House the 'Allowing 
message received from the jok Sabha 
signed by the Secretary if the Lok Sabha: 

"In accordance with the provi-
provisions of Rule 101 of the Rules of 
Procedure and Conduct of Business in 
Lok Sabha, I am directed to inform you 
that the following amendments made by 
Rajya Sabha in the Special Courts Bill, 
1979, at its sitting held on the 21st 
March, 1979, were taken into 
consideration and aereer) to  

 Lok 

Sabha     at     its     sitting     held on 
Tuesday, the 8th May, 1979:" 

Preamble 
1. "That at page 1, after line 
17, the following be inserted, 
namely: 

'And whereas all powers being a 
trust, and holders of high public or 
political offices are accountable for 
the exercise of their powers in all 
cases where Commissions of 
Inquiry appointed under the 
Commissions of Inquiry Act, 1952 
or investigations conducted by 
Government through its agencies 
disclose offences committed by 
such holders.'" 

Clause 3 
2. "That  at page 2, for lines 27 
to 29, the following be substituted, 
namely: 

'(2) A Special Court shall 
consist of a sittingJudge of a High 
Court nominated by the Chief 
Justice of the High Court 
withfrTthe local limits of whose 
jurisdiction the Special Court is 
situated, with the concurrence of 
the Chief Justice of India. 

Explanation.—Any refer- 
ence to a High Court or to the 
Chief Justice or Judge of a High 
Court shall, in relation to a union 
territory having a Court of the 
Judicial Commissioner, be 
construced as a reference'to the 
said Court of the__Judicial 
Commissioner or to the Judicial 
Commissioner or an^ Additional 
Judicial Commissioner, as the case 
may be.'" 

Clause 5 
3. "That at page 2, line 34, the 

words during the period mentioned 
in the Preamble hereto be deleted." 


